
 

of Finance.     (Department of    Revenue):— 
(i) Notification Nos. 127 |F. No. S. 

51J77-TRU (CUS) and 128|F. No. S. 51|77-
TRU (CUS) dated 1st July, 1980, under 
section 159 of the Customs Act, 1962. 

(ii) Notification Nos. 116J80 and 
117]80 dated the 1st July, 1980. 

(iii) Explanatory Memorandum on the 
above notifications. [Placed in Library. See 
No. LT- 982/80]. 

THE BUDGET (GENERAL.) 1980-81— 
GENERAL DISCUSSION—Contd. 

SHRI N. K. P. SALVE (Maharashtra): 
Vice-Chairman, Sir, I rise to support the 
proposals contained in the Budget presented 
by the Finance Minister in the Lok Sabha on 
the 18th June. 

We are still under the shadow of a grim 
tragedy that left the nation dazed and 
benumbed. The beloved, dynamic, young and 
courageous leader Of my party and the nation 
in his own right, Shri Sanjay Gandhi, is no 
more. He died the death of a hero. He was a 
man who had endeared himself to the nation 
for the matchless ' qualities of his head and 
heart, qualities which were nurtured and nou-
rished by assiduous hard" work and which 
were manured by political persecution, trials 
and tribulations. The nation is unconsolably 
mourning in anguish and sorrow along with 
Mrs. Gandhi and her family at the loss of this 
priceless jewel of Mother India. But the ways 
of the Lord Almighty are beyonj human 
comprehension. Having paid this tribute, I 
merely beg to request my friends in the 
Opposition with the utmost humility, for the 
campaign is still continuing, that they should 
show a modicum of political wisdom not to 
raise any controversy either about the accident 
or about the funeral for, 

to say the least, such a controversy at this 
stage is utterly in bad taste. Sir, the Budget 
discussion calls for a very mundane and hard-
headed approach, for which we are not as yet 
fully conditioned because of the shock of the 
tragedy. But the Finance Minister deserves 
high commendations for.presenting a Budget 
which has been very widely acclaimed 
throughout the length and breadth of the 
country. Sir, the most redeeming feature of 
the Budget has been the reversal of the trend 
that we have seen in certain very vital areas of 
direct and indirect taxation^ a trend which has 
been very cussedly and obstinately followed 
by his predecessors, as a result of which poor 
men, common men, were loaded with ex-
cessive taxation as they continued to groan 
under the burden of their own poverty, their 
own impecuniousness, under their own 
misery. In the realm of direct taxes, this 
reversal is particularly in the field of non-
corporate assegsees and in the realm of 
indirect taxes, it is by way of relief that has 
been given on the taxation of items of 
common consumption. So far as direct taxes 
are concerned, the Finance Minister deserves 
oUr congratulations for raising the limit of 
exemption on income from Rs. 10^000 to Rs. 
12,000, a measure which was long overdue, 
for it not only brings much-needed relief to 
those who deserve it because of the highly 
inflationary forces and pressures which have 
been working in our economy on a sector 
which can ill afford to bear the same, but it 
would also bring about some streamlining of 
the administration which would very 
substantially minimise unremunerative work. 
Also, Sir, the Finance Minister, so far as the 
assessees in the non-corporate sector are 
concerned, has taken in their taxation an 
extremely laudable, praiseworthy and 
pragmatic step in reducing the highest 
marginal rate of taxation of income from 72 
per cent to 66 per cent. I must refer to one 
more step that he has taken. Of course,  that is 
in the shape  of     an 
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[Shri N. K. P. Salve] 
amendment in the Finance Bill. But 1 
must mention it here since that affects a 
large many assessees. It is, the deletion 
of section 37(3A) of Income Tax Act. 
The same related to advertisements, 
publicity and sales promotion expenses, 
and we inserted by the Janata Party 
Finance Minister, an extremely onerous 
and cumbersome provision which was 
not benefiting revenue but which wag 
acting as a great impediment to the busi-
nessmen. Unheard of restrictions were 
placed on assessees' advertisement sales, 
promotion and pubrlelty expenses, for 
sale of their own products. That has 
fortunately    been    deleted. 

Sir, it is necessary at this Juncture that 
straightway I deal with the criticism which 
is very widely heard, the criticism which is 
being flaunted specially by my friends who 
walk on to the left of the road, that the Fin-
ance Minister has taken care only of those 
who can afford to pay taxes, that the 
Budget has favoured only the rich and the 
very rich by reducing the highest marginal 
rate of taxation of income from 72 per cent 
to 66 per cent. The other section has also 
criticised and asked: Why 72 per cent has 
been reduced to 66 per cent because that Is 
bound to affect adversely the off-take of 
revenue and ultimately affect our growth 
and disable Ug to mobilise and harness all 
the resources to augment our Plan 
expenditure. This criticism is levelled by 
one section of the people. Those who 
complain that by reducing rates of taxes on 
income we are eating at the root of the re-
source mobilisation are people who do not 
understand the coefficient between the tax 
collection and rationalisation of tax rate. 
Our experience has shown that 
rationalisation of tax rate has always 
augmented revenue collection. I hope these 
ignoramuses will do well to kindlv see 
what achievements some countries fiave 
made by reducing the tax rates to s   
augment their revenues. 

Ag far as other friends, who belong to 
the Communist Party are concerned, they 
are people who read Karl Marx in their 
college days, but hare never grown 
"beyond it. They will do well to realise 
that high rates of taxation have never 
taken us closer to socialism nor have they 
helped us to collect sufficient revenues. It 
has helped large-scale evasion. It has 
only brought about erosion in valuw. It 
needs to be understood once and for all 
that our experience of the working of 
direct taxation in this country has 
established beyond any doubt that in the 
absence of very high degree of 
regimentation and in the absence of use 
of massive police power under-the direct 
tax laws, high rates of taxation neither 
yield high revenues nor do they take the 
country towards socialism or egalita-
rianism. High rates of tax increase 
disparities and adversely affect revenue 
collection. The Finance Minister has, 
therefore, done well in reducing the 
higher marginal rale of taxation to 66 per 
cent in the non-corporate sector. 

In the field of direct taxes, it was sinful 
for his predecessors to have taxed items 
of common consumption. Every time the 
Budgefwas presented the day was 
dreaded the most by a common man. It 
was a cursed event for the common 
man—because he did not know what 
burden was going to fall on him. His 
predecessor was so utterlv merciless and 
unsparing on common man that they 
were scared of the day when the Budget 
was to be presented. Fortunately this 
time, after the Budget proposals were 
announced the common man heaved a 
sigh of relief and that is why this Budget 
is called the Budget of tht common man 
mainly because certain trends were 
reversed. He not only left out, and gave 
relief to, items of common consumption 
in indirect taxes but also exempted 
outright several items of common 
consumption which is a laudable trend. I 
hope he will find    sufficient    scope, 
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leverage and margin to be able to keep the 
good work going in this direction. 

The worth or merit of the Budget cannot 
however be evaluated unless the extremely 
dangerous and critical state of economy in 
the country today is properly and fully 
appreciated. To understand how precarious 
the economic situation is, it is necessary and 
essential that we understand the bitter 
realities. 

I was listening to Shri V. B. Raju, ray 
esteemed friend on the other side. I really 
wish that while criticising the Budget he had 
juxtaposed the malaise in our economy with 
the objectives which had been pointed out in 
the Budget, namely, growth and price 
stability. After juxtaposing the two, if he had 
made a more analytical approach instead of a 
generalised approach, I am sure he would 
have been less uncharitable. Generalisation 
sometimes leads to political predilections and 
political affiliations of acquiring the front 
position. Be-that-as it may, I shall try to 
determine what are the factors or reasons 
which have ruined our economy or brought 
our economy almost to the brink of collapse. 
In 1979-80, Sir, there was all-round 
deterioration in the economic .situation with a 
severe drought resulting in a ten per cent 
decline in agriculture as against a record pro-
duction of 1978-79. Now, this is the bitter 
reality. And we are not blaming the clouds for 
this as mentioned by Shri Raju. I am only re-
ferring, as a student of macro-economics, to 
the existence of these factors "which have 
their own ramifications. And, Sir. keeping in 
view growth and price stability. I will analyse 
the Budget proposals to see to what extent 
you are able to achieve these two objectives. 

Sir, against a growth of 7.6 per cent in 
1978-79, industrial production in 1979-P^ 
declined marginally. Then, in the 
infrastructure sector, that is, coal. railways, 
power, they failed miserably and these 
distortions adversely 484 R.S.—6 

affected the overall production. Then, Sir, 
crude oil prices reached Concor-dian heights 
and the price rise was nearly a hundred per 
cent more in August 1979. Additional demand 
on the industry between August 1979 and 
May 1980 aggregated to Rs. 2,466 crores. The 
price of imported crude, Sir, in August 1979 
was Ks. 1.255J-per metric tonne. Now, that 
was jacked up. That was jacked up to Rs. 
1,945|- per metric tonne. So, it was almost 
double and this is one single factor which has 
to be reckoned with and taken into account. 
How can you prevent import of inflation into 
this country as long as you are going to use 
imported oil? And the import of oil expected 
is: crude— 16 million tonnes, and petroleum 
products—65 million tonnes. And, Sir, if it is 
necessary to keep the country and the 
economy going and if import of oil in 
adequate quantity is necessary for the revival 
of the economy of the country, then it is 
imperative that some degree of inflation is 
something with which the country will have to 
live with. Presently, the price of crude is 30 
dollars per barrel. When it was raised from 
two dollars to four dollars and from 'four 
dollars to eight dollars, We made a hue and 
cry. I think Mr. K. C. Pant was then in the 
Finance Ministry. At that time, Sir, a terrible 
hue and cry was raised. But now it is. 32 
dollars a barrel. As a, result of this, there is an 
adverse balance of payments position and 
there is a decline in our visible and invisible 
exports and the adverse balance of trade 
aggregated to Rs. 2.233 crores. There was also 
a decline in the foreign exchange reserves. 
Now, I will speak of a shattered public sector. 
So far as the industries are concerned in the 
public sector on a total capital investment of 
Rs. 14,173 crores, in 1977-78, the losses 
aggregated to Rs. 91 crores and in 1978-79, 
the losses aggregated to Rs. 31 crores. As 
against this return in the private sector appears 
to be much better. A study of 450 companies 
by the Reserve Bank of India 
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[Shri N. K. P. Salve] indicates that 0n the 
capital employed, the private companies on an 
average have shown a return o'f 8 per cent or 
so.   What was worst was that   the supplies 
declined because of the decline in industrial 
production but    the demand  management     
also     showed very great distortions.     The 
increase in suPPly aggravated by the velocity 
of the money, played havoc with the demand 
management on the monetary front.    I just 
want to refer to two or three figures  so  far  as  
the     money supply position  is concerned and     
it will give an idea of the tremendous 
distortion.     Now,   if  the  budget     is 
analysed  in  this  manner,     one     can always 
say:   "That this is proper and this is 
dangerous."    It is easy to talk in  that  vein.     
You can  always     say that in this Budget 
there is this error and there is that error.    
What is the alternative in the midst of the 
reality which  has to be taken into account, 
duly reckoned budget has to be presented     
Budget is considered to    be the  sharpest  and  
most  powerful  instrument to set right the 
distortions in the economy.    Sir, there is a tre-
mendous  spurt in the money supply, an 
amazing spurt in the money sup-     ; ply, and 
the figures for    May    1979 show that the 
expansion in the money    1 supply expanded 
by Rs. 750 crores as against Rs. 450 crores in 
the corres-    I ponding period of the previous 
year and ,this was in the" face of the decline in 
foreign exchange lo an extent of Rs. 343 crores 
whereas, in the preceding  year,  foreign     
exchange     reserves hajj     increased by    Rs.     
117 crores.    Add to this, Sir, the borrowings 
from    the    Reserve    Bank    of India—that  
is  the  real  deficit  financing.   Now, I am 
using the term 'deficit  financing'  in  
contradistinction to the term  'budgetary    gap',     
borrowings from the Reserve Bank in May, 
1980. aggregate to Rs. 1126 crores    as against  
Rs.   1083  crores  earlier,  over and above the 
moneys borrowed from commercial banks 
which amounted to Rs. 602 crores in   May 
1980 as against Rs, 318 crores in the preceding 
year. 

With this amount of money supply and 
constraints in supplies of goods because of 
declining industrial production, inflation was 
absolutely inevitable. And, therefore, 
unlimited moni-tary expansion, limited 
supplies inevitable inflation—all these caused 
the wholesale price index to rise by 19?9 per 
cent. And the economy, therefore, was 
absolutely in doldrums when the Finance 
Minister was called upon to present the 
Budget. I think it was the most unenviable 
task for anyone today to present the Budget to 
cure this malaise, all these evils, all these 
problems, and so manage the economy of the 
country as to bring about price stability on the 
one side, and take measures which will 
galvanize the economy on the other side, ajid 
at the same time, mop up resources which 
should bring about the requisite growth> 
targeted growth, that we have kept before us, 
of 5 per cent. The two supreme objectives 
which were kept in the Budget by the Finance 
Minister of—economic growth and price 
stability and social justice— which has to be 
co-extensive, a]ona with these. Therefore, in 
the light Of this, when the Budget was con-
sidered by macro-economists- and experts 
they said that it has an element which is likely 
to bring about a certain degree of inflation, 
but each one of them ultimately had to admit 
and say that this is a balanced Budget under 
the Circumstances presented by the Finance 
Minister. T should like someone to tell though 
it is easy to criticize and say that this is done 
and that is not done and so on. But to get out 
of the most precarious situation, in the 
circumstances, what is the alternative that 
could have been adopted, specially~~when 
you want to achieve... 

SHRI K. C. PANT: May I pose only one 
question? He ha.s said that it is a balanced 
Budget. The point really is:. Does he as an 
expert—I regard him  as  an   expert—think   
that     this 
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Budget will achieve those objectives?-Thst is 
the real point. 

SHRI NARASINGHA PRASAD 
NANDA: And, Sir, who are those macro-
economists who have said that this is a 
balanced Budget? I would like him to name 
them. 

SHRI N. K. P. SALVE: Nandaji, I will 
send you a list o'f those macro-economists 
once I go home... (Interruptions). 

SHRI PILOO MODY: Macro or metro? . . 
. (Interruptions). 

SHRI N. K. P. SALVE: I am making a 
statement on the floor of the House, and... 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Don't enter into a debate. 

SHRI N. K. P. SALVE: So far as the 
question of Shri Krishna Chandra Pant is 
concerned whether we would be able to 
achieve the objectives, that depends on a 
large many factors— how we will manage 
the economy of the country, how things will 
come about, how the monsoons fare, and so 
on. June is a very delicate time to present the 
Budget when we do not know what things are 
likely to happen. All that I can say is that this 
is the best Budget, according to me. with 
which the Government could achieve the  ... 

SHRI R. R. MORARKA: (Rajas-than) Is it 
the only way? (Interruptions ). 

SHRI N. K. P. SALVE. You may not 
agree but this is how I analyse it. Maybe, it is 
one way of looking at it. I do not expect you 
to accept whatever I say. Obviously, the 
growth rate of 5 per cent in these cir-
cumstances is really admirable along with the 
price stability. And in an over-heated 
economy there are very many built-in 
constraints to simultaneously achieve growth 
and price stability. Sometimes, measures 
work in  opposite  directions.     If you  have 

 
growth consideration, mobilising excessive 
resources by mopping up-more revenues, 
disproportionate to« the growth of income and 
production:. this affect price stability 
adversely.. And if you give too many 
concessions in the levies in which to' galvanise 
the economy and stabilise prices, you are likely 
to hit adversely the resource mobilisation 
effort. From this point of view, a student of 
public finance must acclaim the budget as a: 
balanced budget which seems to> achieve 
growth and price stability harmoniously. This is 
a part of the answer to Shri Pant's point. There-
fore, I say that it is an ardent effort to achieve 5 
per cent growth; and' it wants to achieve 
stability. I will be critical where, according to 
me, it will work against growth and it is ire 
direct taxes. I will be coming to if a little later. 
We have provided im the Plan Rs. 14593 crores 
in the aggregate, that is, 16.6 per cent fnore-
than the last year. For Central Plans it is Rs. 
7340 crores and for State Plans it is Rs. 7253 
crores. The total is 14593 crores. I do not want 
to go-, into the details of priority nor dci I want 
to go into the entire mechanics of how it has 
been worked out. A few rupees this side or that 
side do-not niake any difference. So far. we-
have been judging our plans only by our 
expenditure which is an extreme-* lv wrong 
way of looking at the en-" tire matter This 16.6 
per cent will" be eroded if there is inflation 
to'the extent there is inflation. Therefore, 
assuming that part of it will be eroded as a 
result of inflation, I do hope taking into account 
better utilisation of the existing capacities and 
augmentation of the new capacities that will 
come into being and also talcing into account 
that our infra-structure sector industries will 
work better, we should be able to achieve, a 
little better than the target of growth that we 
have set for ourselves. Now, Sir, I rom.o to 
another most important question. T think I will 
be able t& answer Mr. Raiu. Ho is a very-
revered   and   senior   Member   of  this 



 

[Shri N. K. P. Salve] House. He was critical 
of the budget saying that it was likely to push 
costs and bring about some inflation. I agree 
with him to the extent he says that the budget 
is likely to lead to cost push and some 
inflation. But the second question that arises is 
this. In which manner is it possible to avoid 
cost push and inflation? Can we sacrifice our 
plan expenditure at this time? The other thing, 
as we know, is the non-plan expenditure. The 
only way out is to cut the non-plan 
expenditure. The biggest consumer of the non-
Plan expenditure is the Defence. The only way 
out is, without reducing our fire power, to 
have reduction in defence expenditure, if we 
can evolve some method. Sir, in the United 
States of America, the leading economists 
were asked to look into the defence 
expenditure and to pinpoint as to how to mini-
mise and economise on the budget expenditure 
without reducing the fire power. But the total 
burden will be quite heavy on the country. I 
want to make no secret about it. The total 
burden will be in the vicinity of Rs. 5000 
crores. Rs. 2100 crores we will have to pay on 
petroleum, on fertilisers and pesticides—Rs. 
500 crores, on Railways—about Rs. 200 
crores, indirect taxes will be about 300 crores. 
All this comes to Rs. 3100 crores. I expect that 
the deficit financing will come to about 1800 
or 1900 crores of rupees if the management is 
extremely efficient. It comes to about Rs. 5000 
crores. Sir, this by itself, I submit, is no matter 
for me to cause a very grave anxiety for two 
reasons. Firstly, I do expect that the growth 
rate will go much beyond 5 per cent if the 
management of the economy is much better 
and if we utilise the existing capacity fully 
which has been less than 50 per cent at the 
moment, and secondly, if we are able, as a 
result of better monsoon, to augment our 
agricultural production. I want to submit at 
this juncture that the laws of economics are 
ruthless laws. They do not know any miracles. 
They only yield to determination,   hard   
work,   discipline 

and monetary and fiscal management. That is 
all that can be done to rebuild the economy 
and there is no short cut. Now, look at this 
point. It is being complamed that the Singer 
sewing machine continues to be sold at Rs. 
1,075, the Godrej refrigerator of 165 ltrs. has 
also increased by Rs. 67, and a 290 litre 
refrigerator has increased by Rs. 155. Now, 
between the last Budget and this Budget, the 
increase is by Rs. 1,000/-. But one thing 
which everyone seems to be forgetting is that 
if this psychology of relief had not been built 
by the Finance Minister—and for which the 
credit is n°t being given by the Opposition—
by now profiteering mentality would have 
come into force and we would have been in 
the midst of run away prices. That was the 
basic error of Chaudhuri Charan Singh's 
Budget last time. He raised the levies 
indiscriminately by one per cent and he kept 
on saying, "We have raised cost only by one 
per cent", when prices increased by 11 per 
cent in a month. That is why I want to say that 
in one very vital area, a right decision was 
taken by giving the  relief. 

SHRI A. G. KULKARNI (Maha-rasthra): 
You please reply to two points. You are 
talking about the concessions by the Finance 
Minister on consumption goods to the middle 
class or whatever class it is. I am quoting 
from the "Marathi Times' which is reproduced 
from the 'Economic Times'. It is in Marathi. I 
will read in Marathi because you understand 
everything. This is the survey made by a 
Bombay newspaper. 

(SHRI  N.   K.  P.  SALVE  spoke  in 
Marathi). 

AN HON. MEMBER: Sir, we do not 
understand what they speak. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Mr. salve, the way you are 
replying to all the points. I hope you will 
leave something t0 the Finance Minister. 

SHRI N. K. P. SALVE: Sir, I only hope 
you will not add the time taken for 
interruptions to my time. 
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SHRI A. G. KULKARNI; Sir, why we are 
raising this point is that I am not finding the 
real Salve in Mr. Salve. 

SHRI NARASINGHA PRASAD 
NANDA: He is defending a weak case. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I am about to ring the bell, Mr. 
Salve. 

SHRI N. K. P. SALVE: Sir, I am given 40 
minutes by my party. 

SHRI NARASINGHA PRASAD NANDA: 
He is giving a command performance. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Let him complete. You have to 
read in between the lines. 

SHRI N. K. P. SALVE: Sir, I need another 
ten minutes because I have to speak on direct 
taxation. 

Sir, I know that .the price of Lifebuoy Soap 
has not come down but has gone up from Rs. 
1.50 to Rs. 1.80. The price of Hamam and 
Rexona is also higher. (Interruptions). That is 
precisely what I am trying to explain. If the 
Finance Minister at this juncture had skilfully 
not brought down the levies, with the 
increased railway freight and with the higher 
cost of raw materials which is going into 
them, by now the prices would have been 
much higher. 

SHRI A. G. KULKARNI- There he is! 

SHRI N. K. P. SALVE: Sir, on consumer 
durables, a very rational approach has been 
taken. And relief has been given on air-
conditioners, TVs and refrigerators. And these 
items have bean treated as items which we 
treat with vengeance as it were. Sir. I want to 
keep a very simple proposition before him, 
regarding air-conditioners. And I am telling 
this to the Finance Minister after Finance 
Minister but no one listens to me. If you keep 
a duty of one thousand rupees and make 5 
lakh units,    you 

raise Rs.   50 crores. If you keep a duty of Rs- 
5,000 and make one lakh units,, you  raise Rs.  
50  crores.    But which. is better?    By making 
five lakh units, the growth is five times and the 
employment is many    times    more and 
ancillary industries  are  many     tim&J more.    
But  nobody   was  listening  to me.    And this 
is  what he has done this year.   Even if no one 
appreciates this point at least, Mr. Morarka will 
appreciate this  aspect  of the matter-Sir, On 
tobocca, there has been a further  levy.   -But I  
am told  that  gradually we are drifting to 
making unsafe   cigarettes.    I  hope the  
Finance Minister  will look  into  it.    On bidis 
we have  reduced from Rs.  60  lakhs to Rs. 30 
lakhs.    What I am told is that this is  making 
the     racket     cf spurious sales of bidis under 
spurious labels   extremely   profitable. 

THE LEADER OF THE HOUSE (SHRI 
PRANAB MUKHERJEE): Mr. Salve, we 
should have somebody who is a smoker as our 
Finance Minister. 

SHRI PILOO MODY: The number of 
spurious smokers by now would have gone 
up. 

SHRI A. G. KULKARNI: Now you come 
t0 sugar.     (Interruptions). 

SHRI N. K. P. SALVE: Lastly, Sir, I am 
speaking something on' the direct taxes, which 
is yery important, over which the entire 
country is agitated. I come t0 certain changes 
proposed in the direct taxes by way of 
retrospective legislation. Normally, I should 
have reserved my comments on this point for 
the Finance Bill. But since these measures 
have a direct nexus with the object of the 
Budget, namely, that of growth, and are likely 
to completely upset the very foundations and 
calculations on which the revival of industrial 
growth: is  based, I must refer to them now. 

SHRI K. C. PANT: That is another 'if 
added to other 'ifs'. 

SHRI N. K. P. SALVE: I hope we 
will be able to bring the Finance 
Minister      round. (Interruptions! - 
While introducing the    Budget,    tbe 
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[Shri N. K. P. Salve] 
'Finance Minister in paragrapfr 85 referred to 
this retrospective legislation Sir, this is 
precisely what tie had v.    I will just quote 
three- lines. * 
"I also propose to make certain ^amendments 
in the Income-tax Act So counteract certain 
court decisions which have resulted in 
unintended benefit to taxpayers. The Finance 
Bill further contains certain pnro-s for the 
amendment of direct taxes which are of minor 
significance. I will not take the valuable time 
0f the House in explaining the same." 

Sir, underline the words "whfcii are of minor 
significance". The mischief, the terrible 
mischief, of adding these words has been 
done by the trureaucrats. I do not want my 
Finr ance Minister to be triched in the same 
way as Chaudhari Charan Singh -was. That is 
why I want to warn thim. Further, I find from 
the Budget res that n0 credit whatsoever was 
".taken for the additional taxes to be realised 
on account of retrospective ?;Eigislatk»n. 
Consequently on hearing xQie speech when I 
spoke on T\r I thought that the changes pro 
retrospectively must be of an insignificant 
nature. I am sure the Finance Minister also 
must have been similarly led to believe by the 
bureaucrats of his Ministry that the changes 
proposed are minor so far as their impact on 
revenue is concerned. I want to bring to the 
notice of, the Finance Minister that some of 
the retrospective changes sought to be made 
in the direct tax laws are not only arbitrary 
but are also go^S against the very grain of 
sound principles of legislation and if they are 
given effect to they will throw thousands of 
industrial undertakings into financial .chaos 
and disarray. It will mean retrospective 
taxation of assesses big and small. The 
retrospective legislation, it is calculated by 
expeits, 'will yield anything between Rs. 120 
(crores and Rs. 250 crores, which is by no 
means a minor and insignifi-' cant figure.   
Since most of this legis- 

lation relates to incentives given to industrial 
undertakings, it will put their existing cash 
flow completely out of gear, affecting 
adversely their production programme. Sir, 
what is necessary is that every possible effort 
has to be made to fully utilise the existing 
capacity of our industries which, at present, is 
hopelessly underutilised due to several 
distortions in the economy. Every care has, 
therefore, to be taken to ensure that nothing is 
done which impedes the process of 
maximisation of production and optimisation 
of productivity from the existing capacity. To 
block such ;a process would be a retrograde 
step-Retrospective legislation perniciously 
blocks such an effort. 

Sir,  I should  like now to     explain what   
these   retrospective   legislations are.    Sir, I 
hope the Deputy Finance Minister will  bear 
with me  and  try to   understand   and  then  
explain my objections to the Finance Minister.    
I shall first take up the amendment to section   
80J.     Now,   this  is  made   retrospective way 
back from 1972. Now, Sir,  this   section,   if     
amended  from 1972, is going to affect 
thousands    of industrial  undertakings  and  
lakhs  of assessees,    whose    assessments    
have been  completed.    In terms of section 80J 
a tax holiday was given for    a Period of seven 
years to co-operatives and   for   a     period   of  
five   years   toothers.    The exact concession 
was to be calculated at the rate of 6 per cent for   
the   non-corporate   assessees   and 7.5  per  
cent   to  corporate   assessees, i.e., the 
companies on what was precisely  and  
designedly    described    by Parliament   in  the   
section  as   capital employed  in the industrial  
undertakings,   Now, this was the crucial phrase 
"Capital  employed in  the     industrial 
undertaking".  6  per  cent  or  7.5  pc:-cent   
depending   upon   the   nature   of the assessee;  
tax •holiday for  5 years of 7 years depending 
on whether you are in the co-operative sector or 
whether you  are  in the non-co-operative 
sector.   That was tax holiday given by the 
Parliament in the relevant section. 

Now,  while computing  capital  employed in 
the industrial undertaking, 
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the   Parliament   left  the   computation -of 
such capital in its wisdom, to the bureaucrats   
as   per   the   rules   to   be framed.    From 
1968 to 1971, the rules were so framed that the 
capital was computed  on   which  6  per  cent  
and 7.5   per   cent   was   calculated,   which 
included the capital of the assessee in the  
industrial     undertaking  plus  his reserves  
plus   his     debentures     plus long-term 
borrowings.    In  1972,  suddenly,   the   rule   
was   amended      arc! rules deleted and 
excluded the long-term borrowings.   At that 
time, a dispute arose and the dispute was  that 
when   the  Parliament   says  that  you are  
entitled  to   6  per  cent   relief  or 7.5   per   
cent   relief  on   the     capital employed in the 
industrial  undertaking,  in terms  of the rule, 
what was virtually    calculated     was the relief 
•based   on  the  capital  of the     shareholders 
in the( company or the capita! of the proprietor  
in the  undertaking and  capital  of  the     
undertaking     as such which are too different 
concepts. When    the    matter    went    to    
Cal -cutta    High    Court,    relying    on    a 
famous decision of the House of Lords on the 
point in  the case  of  Birmingham Small Arms 
Company reported in   (1951). All ER296 their 
Lordships considered the concept, which was a 
well-known concept of    capital    employed   
in   an   industrial   undertaking as  district from     
proprietor     capital and held  that the  rule is,  
therefore, ultra   vires   the   section.     The     
same decision was followed by Madras High 
Court,  by Allahabad High     Court—5 member 
special Bench of the Tribunal with three 
experts    extensively    reviewed  the  entire 
matter     and  held "that the rule was in conflict 
with the section, and as such the section must 
prevail.     Now,   as   a      result   of this, what 
one expected was that in deference  to   the   
wishes   of      Parliament and  the  intent  that  
the     Parliament clearly had in mind, it is the    
rules which should have been retrospectively 
amended.    Instead, what has happened is, they 
are amending the section to bring it in harmony 
with the rule.    Apart  from  anything  else,  the 
most dangerous  effect of this  retrospective 
amendment is tax effect would be  anything  
between   Rs.   120  crores 

to Rs. 200 crores, whereas the Finance 
Minister has been given to believe as per the 
statement that lie made on the floor of Lok 
Sabha, that this is a minor and insignificant 
change. I cannot understand when have we 
reached a stage where Rs. 100 crores and Rs. 
200 crores have started becoming minor or 
insignificant. 

SHRI PILOO MODY: Are you suggesting 
the Finance Minister did not understand what 
he was doing? 

SHRI N. K. P. SALVE; Sir, if he does not 
disturb me, it will be a little better. I do not 
understand why in a serious matter like the 
Budget, buf-foonry must come in. At least, 
foi once,  let him be serious. 

SHRI PILOO MODY: I was very serious 
and I  continue to be serious 

SHRI N. K. P. SALVE: If this is 
seriousness, I do not know what buffoonry is. 

SHRI PILOO MODY: It ig. obvious that 
you have not known it for years; otherwise, 
you would not have spoken in this House. 

SHRI N- K. P. SALVE: No, I know you 
and therefore, know both. My .submission, 
therefore, to the Finance Minister is that if he 
has taken this step and if the law is amended 
retrospectively, it will be a retrograde step; it 
will be counter-productive, it may go against 
the very objective that he is seeking to 
achieve. Unfortunately, I do not know what 
the bureaucrats have told him. If they have 
given the impression that as a result of this 
retrospective amendment, a large burden will 
fall on the department, it is utterly incorrect 
and untrue. And I want to make one statement 
on the floor of the House since I have myself 
conducted several cases related with this 
section and I know it as a fact, that most of 
the large houses who are fighting this 
particular section, in their cases taxes have 
never been paid because they knew that the 
rule as it is would never stand. Since taxes 
have never been paid, the question ox 
payment of taxes in their cases will not arise. 
Therefore,  there  is     going to  be  no 
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[Shri N. K P. Salve] additional burden, if 
this section was not amended retrospectively if 
that is the apprehension of the Finance 
Minister. On the other hand, if you are going to 
turn the apple cart upside down completely, 
imagine, you will be putting off gear the entire 
cash flow of those very assessees, who are 
engaged in running industrial undertaking and 
how will they be able to carry on their 
production schedule? If this is what you intend 
to do, it will be the most unfortunate unwise 
Act. It will completely upset your calculation. 
It will completely upset their calculations. 
Instead of lifting the industry from the mire of 
stagnation and declining production you will 
be pushing them further into the abyss of 
financial catastrophe. And by illegal 
retrospective taxation. You should stop this. 
There is one more point, which I would like to 
bring to the notice of the Finance Minister. 
Now, section 35 is sought to be amended. 
Section 35 is to be amended from 7-4-62 
retrospectively for eighteen years. This sort of 
retrospective effect is unheard of in the annals 
of fiscal legislation in any country. Show me 
any country which 'boasts of having a civilised 
society which amends a section retrospectively 
for eighteen years to withdraw incentives. And 
for whose benefit? If the law is not correctly 
drafted, willy nilly, for any reason, who has to 
pay for it? The Government or the assessees? 
Why do you want to amend it for eighteen 
years? The law is amended today for eighteen 
years. I do not know how many generations 
have passed in the meanwhile; how many wars 
have been gone through; how many fortunes 
have been made and how many fortunes have 
been lost. Today, you > want to amend it. 
Why? Because, a doubt has arisen in the mind 
of some bureaucrat somewhere. Are we 
joking?    (Interruptions). 

SHRI KALYAN ROY (West Bengal):     
Why do you give concessions? 

SHRI N. K. P. SALVE: I am making one 
thing clear. I am personally against all 
incentives.   If I have any- 

thing to do any time, I will abolish all these 
incentives and only rationalise the rates of 
taxation because, incentives bring about the 
biggest of ihe distortions in the economy. But 
what I am arguing is something different, 
which you are incapable of understanding, 
Mr. Kalyan Roy. (Interruptions) . 

SHRI KALYAN ROY; I understand 
very well. This is exactly what the 
'Capital', the 'Commerce' and the 
FICCI  have said   (Interruptions). 
This is the voice of the monopolists. This is 
the voice of Clive Street and Dalai Street.    
(Interruptions). 

SHRI N. K. P. SALVE: I referred earlier to 
a set of people who read Karl Marx during 
their college days and have never grown 
thereafter. 

SHRI KALYAN ROY: At least Karl Marx; 
something good will come to you.     
(Interruptions). 

SHRI N. K. P. SALVE: I will teach you 
Karl Marx. Please sit down. Sir, I want all the 
incentives to be abolished, here and now. Ra-
tionalise rates taxation and that is enough. 
Give everybody a fair treatment. Have proper 
rates of taxation. But the question is, having 
given them incentives, having made thera 
wcvk on a particular basis, is it fair that, 
today, you force them to rework the whole 
thing for eighteen years? This is 
impracticable. This is not proper. If you are to 
go by the predilections, the prejudices and the 
irrationalities of a few officials, then, it is a 
different story. If you want to listen to reason, 
which wants the twin objectives of the budget 
to be achieved, then, I am making my sug-
gestions in that context. 

Finally, Sir, all that I would like to submit is 
that, by and large, the Finance Minister, in the 
midst of a very difficult situation, has well 
performed a very delicate task. It was a tight-
rope-walking he did. But I would like him to 
consider properly the question in regard to 
retrospective legislation. Now, take the cases 
of partial partitions of HUF. This is 
retrospectively sought to be stopped. Joint     
families     are not     monopoly 



 

houses or anything. They have been partitioned 
long ago. Small people are also involved. What 
does he understand by section 80J? A man 
came to me the other day. He was making 
buckets, email buckets, in my constituency a 
few years ago when I was representing the Lok 
Sabha. He has put up a small shutters factory. 
He says 'In my shutters factory, my capital is in 
the vicinity of Rs. 40,000—this is by no means 
a large capital—and he will be required to pay 
a tax of Rs. 15,000; if section 80J is amended 
retrospectively, from where do I pay the tax?' 
These are not monopoly houses. They can take 
care of themselves; Mr. Kalyan Roy, you 
should know that. It is only, those who do not 
get expensive legal 

 advice.. . 

SHRI LADLI MOHAN NIGAM (Madhya 
Pradesh): With the connivance of the 
Government. 

SHRI N. K. P. SALVE: Sir, the trade, the 
industry, wants to cooperate with the 
Government. Let not a climate be created in 
which unnecessarily you push them into this 
difficulty, for no fault of theirs. This is my 
submission. 

SHRI KALYAN ROY: If you have tears, 
shed them now. 

SHRI PILOO MODY:    Mr.    Vice- 
 Chairman, Sir; I have had the mis 

fortune of listening to the budget 
speeches for the last 14 years and I 
must admit, Sir, that of all the bud 
get speeches that i have heard, this 
was by easily the worst. Not only 
was it devoid of all humour, but it 
was also devoid of all senses. The 
first half of the speech consists of 
cheap jibes, false excuses and the 
second half consists of patent lies 
and an attempt to deceive not only 
the common people o,f this country 
but also hon.   Members of this House. 

Sir, we have just now .seen a very erudite 
discussion between Karl Marx on the one 
side and Garucho    Marx 

on the other and between the two I do not 
know who got the better of whom. 

As  far   as  this  Finance  Minister's speech is 
concerned, I think Mr. Salve did a very poor job 
of salvation.    I am really  surprised  because  
for the new Finance Minister, whom I have not 
known  all these years but have seen and heard 
of him at   some distance,  I had cultivated some 
respect and,  therefore, I sincerely hope that he 
did not write this speech.    I am rather  inclined 
to believe that     Mr. Salve  wrote  it because  it 
has     nothing but cheap jibes in it and I am 
shocked to  see that     a     responsible 
Government,   which   claims   so   much, 
support from the  people and thinks that they 
have ridden here on a massive mandate, should 
indulge in this cheap jibe that for everything in 
the world the Janata Party was responsible.    
And I was wondering if all the politicians  did 
the same thing. So, I promptly  sent 'for Mr.  H.  
M.Tatel's speech, the first speech he made on 
the assumption of the Janata Government. Then 
I went through that speech and I found what a 
dignified document it was.  After having  
suffered   11  years of misrule at the hands of 
the Con-gresss(I)   Party  and two     years     of 
inglorious    emergency,    the tone and quality 
of Mr. H. M. Patel's    sbeech over here is really 
something that one has to be proud of.   When 
one reads the present document, that is, before 
us... 

SHRI N. K. P. SALVE: Where is he by the 
way? 

SHRI PILOO MODY: I think he is doing 
some constructive work at home.    Where  
are you? 

Now that he has asked me, I would like to 
say that after hearing his speech,  I feel  that I  
had  been  un- 
 fortunate enough to hear Mr. Salve for 14 
years, speaking on the budget, always trying 
to roll up his sleaves and trying to defend 
something. I want to know, Sir, ultimately, is 
Mr. Chavan a better Finance Minister or 

    Mr. Venkataraman?    Can you    give 
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me a reply to that question? There is a deadly 
silence, as you will notice. Why? Rightly so, 
because Mr. Chavan has gone and Mr. 
Venkata-raman is here and who will come 
next who knows. Well, according to the 
speech that he has made, God forbid if he 
replaces Mr. Venkata-raman, he will have to 
fulfil all the commitments that he has just 
now made—abolish all incentives. Inci-
dentally, bringing taxation down from 77 per 
cent to 66 per cent, also is  an  incentive.     
(Interruptions). 

So, coming back to the speech, Sir, it says 
here that the decline in industrial production 
was mainly the result of a serious deterioration 
in the infra structure. T. am really surprised 
how a statement like that could be made 
because the Economic Survey which this very 
Government has produced seems to say quite 
the .contrary and I would like to know •about 
what particular item Mr. Salve or the Finance 
Minister would like to know because it is quite 
clear from the Economic Survey that on ,any 
numbar of items the production ! ha.s gone 
down only after they took . over. When I say 
"after they took over", there is a certain 
mischief involved in this because the interim 
Government that was also proposed by this 
party, supported by this party, encouraged by 
this party, installed by this party, rejected by 
this party, toppled by this party, I do not think, 
can escape any more responsibility for what 
happened under that Government than we can. 
We never want to escape responsibility for 
what happened in the first three months. What 
happened in the last three months, the total 
responsibility •for that is entirely theirs. What 
happened in the penumbra of six months in 
between is the Joint responsibility between 
them and the friends on my left and the friends 
on my right. 

Thank  you,   Mr.   Finance  Minister. for 
gracing the occasion. What would you like to 
know?   Would?    ydu like to know about the 
food manufacturing industry,  which is minus  

10 per 

cent without considering inflation? Would 
you like to know about beverages which are 
minus 33 per cent? This I can understand 
because ever since the new Government was 
installed, they stopped drinking soft drinks 
and have taken to hard liquor. Or is it the 
manufacture of footwear that you were 
referring to which has gone down by half a 
per cent? Or is it furniture and things like tha 
which have gone down by .2 per cent? Or is it 
the manufacture of rubber products which 
have gone down by 3.6 per cent? I wonder 
why the use of rubber has gone down by 3.6 
per cent. The basic meta] industries are down 
by 3.5 per cent, manufacture of transport 
equipment is down by 2.5 per. cent and so on. 
The whole list is there. I do not think I have to 
quote chapter and verse because the last time I 
quoted chapter and verse, the Prime Minister 
was replying to the debate and she said that 
what Mr. Mody had talked was utter rubbish. 
She has this habit of making sweeping 
statements. Unfortunately, all the rubbish that 
I talked about on that occasion has been 
reproduced in this rubbish, the economic 
survey, produced by her Government. So 
make up your mind. Is this or is this not 
rubbish? Because if it is rubbish, stop 
publishing it; and if it is not rubbish, stop 
making those absurd claims. 

Sir, I take you to the Finance Minister's 
speech again which I seem to have misplaced 
over here. The Finance Minister has said that 
in the fiscal year 1979-80, the prices rose by 
20 per cent. Thank you, Mr. Finance Minister, 
because it is an honest statement that has been 
made in this document and I am going to hold 
you to that statement throughout my speech 
because every figure quoted means that what 
you are saying today is 20 per cent less than 
what you have written down and, therefore, 
the fact that there has been a 20 per cent 
inflation during the course of last year is a 
matter that w^ have to take serious note of. 
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Now let. us .see what he says. The first thing 
that he takes credit for is: "we still have food 
stocks of about 18 million tonnes owing to our 
earlier foresight". Even that is due to their 
earlier foresight that he has 18 million tonnes 
of foodgrains! And he says: "Foreign 
exchange reserves stood at Rs. 4890 crores as 
on May 30, 1980". That also must be due to 
some foresight or some other reason! Let us 
see what the Economic Survey has to say 
about this. It says "Even though the overall 
weather conditions during 1978-79 in terms of 
extent and spread of rainfall were not more 
favourable than those in 1975-76, foodgrains 
production in 1978-79 was 10 million tonnes 
higher than the level in 1975-76". So, you will 
have to admit, Sir, that to a large extent, we 
have been able to countermand the effects of 
the weather good and, therefore, when he says 
that his foodgrains stock remained at 18 mil-
lion tonnes because of his earlier foresig'nt. I- 
think the 'earlier foresight' produced 
considerably less than what his later hindsight 
has been able to produce in terms of food 
stocks which still stand at 18 million tonnes in 
spite of the fact that there was a shortfall of 10 
million tonnes last year. As far as foreign ex-3 
P.M. change reserves are concerned, Mrs. 
Gandhi has gone around the whole country 
telling people that the Janata Party has dis-
sipated all our' foreign exchange reserves. Sir, 
I would like to know what she left behind for 
us when she was unceremoniously ousted in 
1977. In 1977, Sir,—I .seem to have lost my 
place—the foreign exchange reserves stood at 
something like Rs. 2,000 crores when Mrs. 
Gandhi quit office and it had reached the 
higheest peak hitherto under the Janata rule, 
up to Rs. 5,200 crores or something. We left 
them Rs. 5,100 crores and today they have Rs. 
4,800 crores, and this is the foreign exchange 
that we have dissipated. Now let us see your 
dissipation in the same direction. As it is, it 
has started being dissipated on  sugar and  
other  essentials which 

you could have easily managed. Here are 
some nasty Temarks about sugar also in this: 
"Vacillating sugar policy." The crime, Sir, 
that we committed, as you know—since you 
were one of the beneficiaries amongst 650 
millionis—is that we fed the people of India 
sugar at Rs. 2.25 a kilo which is something 
they had not dreamt of. And we continued to 
feed them sugar at Rs. 2.25 a kilo for two 
years which is something they had not dreamt 
of. And we gave them as much sugar as they 
possibly wanted, which is something they had 
never dreamt of. And we stopped them from 
standing in lines and wasting mandays and 
labour hours which is something they had 
never dreamt of. These are the crimes that we 
had committed. We take full responsibility for 
all  these crimes. 

Now I go on to another statement. The 
Finance Minister says that "The hon. 
Members are aware of the critical role played 
by our exports in our development effort." 
We all know about the critical role, and this 
critical role was somehow given a setback by 
the Janata Government. And I want, 
therefore, to quote as to what the Finance 
Minister has done on his part:— 

"Clause 8 seeks to amend section 35B of 
the Income-tax  Act..." 

The proposed amendment will take away 
the major portion of the expenditure incurred 
on development* of export. I think this is 
what Mr. Salve was ranting and raving about. 

Are you exhausted or what, Mr. Salve? 
There are times when one mu.it be prepared 
to educate oneself. 

Such an amendment is bound to discourage 
and provide a disincentive to exports outside 
India. That is so much for' exports. Of course, 
this Government, with its past thinking and 
conventional wisdom, immediately there is a 
crisis, they want to set up a committee or a 
bank or •something, and now they have set up 
an  Import-Export  Bank.        We have 
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[Shri Piloo Mody] 
seen how some baniks under theirj control 
have done in the past and we will watch very 
carefully how they will do in future. 

The same thing goes about his complaint 
about infrastucture. He says that it was 
something "that will brook no delay"—if I 
remember the phrase correctly—and, 
therefore, the Government constituted 
immediately a Cabinet Sub-Committee over 
which he has the privilege of presiding. Sir, I 
would like to ask the Finance Minister how 
many meetings of this Cabinet Sub-
Committee have been held. 

AN HON. MEMBER:  Zero. 

SHRI PILOO MODY: And if it was held, I 
want to know, with the few meetings he has 
held how he has been "able to monitor the 
situation continuously." I wonder whether he 
understands the meaning of the words, 
"monitoring the situation continuously." You 
imagine a roomful of panels and gadgets and 
lights buzzing and all manner of things and all 
the members of the Cabinet Sub-Committee 
.sitting there and waiting to see. Immediately 
a red light goes on and they all move into 
action and go to the Prime Minister's House 
and plead with her to release a little more of 
grain       or     wagons or something. 
Sir, I was surprised at the way this document 
has been prepared. As I said, Mr. Minister—
that was before you, Sir, came—I sincerely 
hope that you had not written it, that it must 
have been a man like Shri Salve who had 
written this document, because not having 
known you all these years, I sincerely had 
great admiration and respect for you based on 
what I had heard about you, but this speech of 
yours is something that has made me very 
very unhappy. Every man makes a mistake. I 
hope you will correct it in future. 

We all are concerned with planning which 
the Janata Party had foresaken and we had a 
system known as    a 

'rolling plan,' which received a lot of ridicule. 
They immediately changed the name of the 
rolling plan. Now he makes plans which will 
be 'dovetailed' into the main Plan. So instead 
of rolling now we have dovetailing going on. 
Take your choice. India is India and you will 
never change, whether it is a rolling plan or a 
dovetailing plan. 

Now, Sir, we come to the 20-point 
programme which has been prominently 
mentioned as per de rigour in this document 
on several occasions. But each time the 20-
point programme has been mentioned, an allo-
cation under that head has gone down. I must 
say that this is a strange form of worship 
where the more you believe the less you do. I 
can give you scores of examples. Take, for 
instance, the provision for house sites. 
Incidentally, Mr. Minister, it is Rs. 50 crores 
as mentioned in your speech whereas you 
have actually allocated Rs. 55 crores. I will 
give you the credit for providing Rs. 5 crores 
extra o,n that score. But you must take 
inflation into account. Last year, the provision 
for house sites was Rs. 78 crores—take into 
account 20 per cent inflation—and this year 
they have provided Rs. 55 crores, because 
they believe in the 20-point programme which 
must go through to salvage the poor of this 
country under any circumstances., 

Then we come to another very interesting 
observation. "Since India lives in its villages.. /" 
Sir, did you know that? "... and nearly 70 per , 
cent of its population derives its livelihood from 
agriculture, the prosperity of the country depends 
upon the modernisation of agriculture. The year 
1979-80 is a grim reminder of the importance of 
the performance of agriculture to the 
development of the Indian economy." This is 
what the document says. I would like to remind 
the Minister—a grim reminder—that the last 
Government in their last Budget provided Rs.  
1,084 



 

crores for agricultural development and this 
Government has provided only Rs. 956 
crores. 

AN. HON. MEMBER: And that with 20 
per cent inflation. 

SHRI PILOO MODY: Yes, after counting 
for 20 per cent inflation. And then he goes on 
to say—here is something that really amuses 
me beyond all expectations—"This includes 
the provision in the Central Plan of Rs. 158 
crores for small Farmers Development 
Agency. Drought Prone Areas Programme, 
Integrated Rural Development Programme 
etc.; Rs. 32 crores for better exploitation of in-
land and marine fish potential. Rs. 54 crores 
for Operation Flood II Project; Rs. 59 crores 
for schemes of agricultural research and 
education..." Now, jn substance what have 
they done? If I may be allowed to have a 
glance at the Budget, I may cay that in respect 
of agriculture and allied services whereas the 
last Government in their last year provided Rs. 
1,084 crores, they have provided only Re. 956 
crores. Now let us see where the cuts have 
been made. The National Rural Employment 
Pro-' gramme has been given a special 
paragraph, this being the main thrust of the 20-
point programme and the main thrust for 
eradicating poverty. Even Mr. Charan Singh 
and his Government provided something like 
Rs. 420 crores, and bearing in mind inflation 
this Governmet has provided Rs. 340 crores, 
420 against 340. On the Small and Marginal 
Farmers Development the last Government 
provided 163, this Government 56 only. On 
the Drought Prone Areas Programme the last 
Government provided 71, this Government 49. 

SHRI A. G. KULKARNI: A massive 
thrust has been  made. 

SHRI PILOO MODY: On the Command 
area Development Block the last Government 
provided 63, this Government 15. On the 
Area Planning for Full Employment the      
last 

Government provided 21.22, this Government 
12. On the Command Area Development 
Programme the last Government provided 49, 
this Government 37. I want to know where the 
poor are. Where are they looking for them and 
whom are they trying to help? Because it 
seems to me that all the poor have got to re-
ceive a cut and all the rich, according to Mr. 
Salve, have got all the incentives! On 
Fisheries the last Government provided 44.5, 
this Government 34. On the Agricultural 
Financial Institutions the last Government 
provided 296, this Government, 109. On other 
Programmes—that means all the little 
programmes that help little people—the last 
Government provided 342, this Government 
205. My heart bleeds, Sir, for the Government 
because there is no point in my heart bleeding 
for the poor people in this country because 
from this Government they can expect to 
receive nothing nothing at all. This Sir, is the 
performance on that score. 

Now come to another statement. He says: 

"We have to press on with the task of 
increasing the area under irrigation..." 

He .says that they have 

"stepped it up to 1,380 crores from 
1,258 crores last year." 

I will remind him what he said about 20 per 
cent inflation. So, the figure really is that 
whereas the last Government provided Rs. 
1,510 crores, this Government has provided 
Rs. 1,380 crores. In respect of drinking water, 
in fact, the most spectacular performance of 
the Janata Government was on this front. For 
thirty years they did not dig as many wells or 
provided as many villages with drinking water 
as the Janata Government did in 27 months. I 
am, glad that they have finally wokeim up 
after three years of our rule. It I     h?,-; been  
a good performance.    It is 
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[Shri Piloo Mody] not a bad performance. 

They are at least promising 30,000 additional 
villages with drinking water. Sad to remind 
them that the Janata Government provided 
60,000 villages with drinking water which 
they had neglected over thirty years. 

Now we come to the khadi village and 
small scale industries sector. He says: 

"The Khadi village and small scale 
industries sector has the highest potential 
of employment next to agriculture." 
What has he done about that? He v.i 1 say 

that he has provided Rs. 150 crores   for   
additional   production. 

Actually, Sir, it is Rs. 145 crores. I am 
taking away the Rs. 5 crores credit that I gave 
him on the last occasion. And the actual 
figure for khadi, village and small scale 
industries sector is that as against Rs. 226 
crores provided by the last Government he 
has provided Rs. 145 crores. 

I wanted to see tlte vast disparities of these 
figures. These are very important items. These 
are items on which the wheels at the lowest 
levels are lubricated and moved. And it is 
these wheels that are deprived of oil which 
has been poured into other things? What has 
happened? 'Out of this measly allotment he 
has promised to set up a Handloom 
Development Corporation so that all their 
sycophants can be accommodated and found 
berths in this organisation. He has also 
promised an institute of hand-loom 
technology. An excellent idea. But I wonder 
whether it will ever be abie to achieve the 
purpose for which it is suggested. 

Now, we come tc, chemicals and 
fertilisers. He says that the allotment for this 
has been raised—I have underlined the word 
"raised" and put a question-mark on it—to Rs. 
319 crores. Actually, Sir, he is providing Rs. 
319 crores while the last Government had 
provided Rs. 365 crores. How can he claim 
that it has been Taised? You go t0 something 
else, like  family  planning,  for     which  he 

 
was taking great pride. He says "We have 
allotted Rs. 140 crores for this which the 
Janata Government completely neglected." 
Sir, the allotment of the last Government was 
Rs. 139 crores. As far as Health is concerned, 
there has been a dismal failure because the 
last Government provided Rs. 327 crores, and 
this Government is providing only Rs. 250 
crores. It is all a question of robbing Peter to 
pay Paul. I don't know if it is a question of 
robbing Salve to pay Zakaria. 

So, Sir, what I want to say is that if you 
take scientific research or technology, clause 7 
of the Bill seeks to amend section 35. The 
proposed amendment prohibits any claim of 
depreciation with effect from the assessment 
year 1961-62, which is what Mr. Salve was 
complaining about bitterly a little earlier on. 
All his clients cases will be opened for the last 
18 years and he won't be able tc, come and 
make any speeches here to defend the 
Government. He will be so preoccupied with 
old assessments. Then he talks about growth. 
Clause 17 of the Bill seeks to amend section 
80-J which deals with the concession^ 
available to newly established industrial 
undertakings, hotels and ships. This will 
create a very serious liquidity problem to the 
industries inasmuch as arrears of tax will have 
tp, be paid in the current year. Sir. it has also, 
to be   noted...   {Time   bell   rings). 

Did you ring the bell? You all heard; he 
rang the bell. Sir, it has also to be noted that 
normally there is a gestation period of several 
years before a new industry starts making 
profits. Therefore, since the benefit under 
section 80-1 is related to profits, many of the 
new unit,, may not be ablp to nvaii nf ^ny 
benefit or may get only a very limited benefit. 

Then, of course, there is clause 12 of the 
Bill which seeks to insert a new section, 
section 80AA, which takes effect from th° 
assessment year 1968-69. It is seriously 
affecting the taxability of inter-corporate 
dividends 



 

and technical know-how fees received from 
Indian companies and foreign enterprises. Sir, 
the changes in the various sections are, from 
the economic point of view, most unsound. 
But' there is a moral point of view also to be 
considered, if morality is still fashionable 
with the ruling party. When you do anything 
like this with such retrospective effect, it 
creates havoc with the economy, it createes 
havoc with the confidence in the Government. 
I sincerely hope that the Finance Minister will 
cure all this before he finishes with this yea'r 
Budget. 

Sir, to end, I would like to quote ;i 
particular line with certain modifications, 
which says that this Budget has a large deficit 
a^id the enormous cost-push is going to 
create a tremendous inflation. I do not know 
whether he knows it or not. If you want to 
curb inflation, I strongly recommend that you 
consult Mr. Patel who has done a magnificent 
job of it at t{ie time he was the Finance 
Minister of the Janata Government. You 
consult him on how you can have your cake 
and eat it too and still maintain prices. It is a 
remarkable feat under any circumstances. 

The present Budget has a cost-push element 
in it t0 the extent of Rs. 3,549 crores—Rs. 
3,549 crores— which he has collected from 
the people in exactly 12 days. These many 
crores of rupees have been sucked up from the 
people by way of Rs. 2.108 crores from 
petroleum price, Rs. 665 crores from 
fertilizers and Rs. 300 crores from the 
Railways and from the General Budget—not 
the innocent figures that he has given for six 
months, but—Rs. 476 crores for a full year, 
making the total of cost-push in the economy 
to the extent of Rs. 3,549 crores. On top of 
that, there is a deficit—an area left 
unlimited—of Rs. 1,470 crores. When you 
add this deficit to the cost-push, you have 
something like Rs. 5.000 crores that you have 
to content with—Rs. 5,000 crores. This is the 
nature of inflation that  is     going  to     rage  
in this 

country. All you have as an insurance-against 
this is your optimism that God will shower 
His blessing on us, I pray that smiles and we 
will have a good monsoon and maybe we will 
collect 10 million tonnes of additional 
foodgrains. I do not think this is sound policy, 
I do not think this is a sound Budget. The 
Finance Minister has taken a tremendous risk. 
It is his neck. 'He is welcome to use it any way 
he likes. I am a liberal and I do not dictate 
how each man should use his neck. But do not 
fall into the' hands of Mr. Salve and the 
bureaucrats on the other side. Please apply 
your own mind—which I know from your 
reputation to be quite sound— in a manner in 
which you can do something to save the poor 
people in this country from the inflation that is 
inevitable. It is inevitable. It is the worst form 
of taxation. What this Government has never 
realised is that inflation is the worst form of 
taxation. It is a form of taxation which falls 
only on the poor people and on the middle 
class and salaried class people. Inflation does 
not affect me. As prices go up, my remunera-
tion and fees go up. For Rs. 5 lakhs I will 
collect Rs. 30,000 and for Rs. 50 lakhs I will 
collect Rs. 3 lakhs. It makes no difference to 
me. There are few people in this country who 
can buffer themselves against inflation. About 
95 per cent, 98 per cent or 99 per cent of 
people in this country cannot. Not even 
Members of Parliament can buffer themselves 
against inflation. Therefore, it is the worst 
form of taxation that any Government can 
levy on jts people. I have quoted the figures. 
After Rs. 3,550 crores of cost-push and Rs. 
1,400 crores °f inflation, you are in for a 
sizzler. If anything were to happen to your 
expectation on monsoon—I do i not know 
what astronomical figures will be there—the 
inflation will be much more. 

On one occasion while speaking on the 
Budget in the Lok Sabha, I   had I   brought  
an  album of    notes of    the 
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where inflation was the highest.    I    had    
notes    in my album for ten  billion    marks.  
They were printed only on one side because 
it was not worth     printing     on the other 
side.   There, people, as soon as they got their 
salaries, rushed to the shop to buy their    
sausages because if they were late by two 
hours they would   get two inches less-   This   
is the sort of inflation which will also come 
to India, if you are not aware of what can 
happen.   Therefore, I plead with   him   that 
with this Budget with so  many   crores   of  
costs-push      the economy is flush with 
liquidity.      A policy of sweeping taxation 
o.n articles of     common    consumption in a 
situation of declining production will be 
responsible for a spurt in    prices. This, Sir, 
is a statement quoted from the Finance      
Minister's      speech.    I return the advice to 
him.   Thank you, Sir. 
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THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): I am calling a 
new Member—Mrs. Nargis Dutt. I 
will call you later, Mr. Rameshwar 
Singh.  

SHRIMATI NARGIS DUTT (Nominated); 
Hon. Mr. Vice-Chairman, Sir, I entered this 
House only a fortnight ago and was deeply 
touched by the warmth and spontaneity with 
which I was received by one and all. Please 
allow me here t0 express my gratitude to all of 
you. Today, I am speaking for the first time in 
this House and, therefore, seek the blessings 
of the hon. Chairman and the. Members of the 
House and I hope I will enjoy your co-
operation in days to come. Thank you very 
much,  Sir. 

Sir, as you all know, the duty on unexposed 
colour filrn_ has been increased. Today, I 
d<T not merely want to protest against it nor 
am I going to stress the fact that the film 

 
 
industry is probably the only industry in the 
country this year which has not merited any 
incentive in the eyea of the hon. Finance 
Minister. On the contrary, Sir, he has loaded it 
with additional financial burdens which I will 
deal with later. This singling out of film 
industry obviously reflects what has now come 
t9 be known as the traditional attitude of the 
'Government towards the filmmakers of this 
country. I will only be stating the obvious 
when I say that since independence of the 
country, the film industry has enjoyed a very 
low priority, that is, if at all it has enjoyed any 
priority in the past. Although the reasons for 
this have not always been very clear to me, I 
have on occasions been told that in a 
developing country engaged in the more 
important and herculean task of building an 
infra-structure for a rapid economic 
reconstruction, entertainment industry cannot 
legitimately claim any kind of priority. And I 
am not standing here today to argue in favour 
of changing these priorities. What I would like 
Mr. Vice-Chairman, Sir, is that a little more 
thought should be given to the right of the 
common man to have an access to the only 
entertainment which is available to him in this 
country, and that is che cinema. Sir, cinema is 
the cheapest form of entertainment which a 
com-jnon man can get. I am not accusing the 
Government of having deliberately created 
circumstances in which cinema goes beyond 
the reach of a common man for whose welfare 
the State machinery is working day and night. 
But, for the last 30 years or so, there "has been 
no cohesive effort by the Government to help 
us improve the quality of entertainment, and" 
what, is more, to ensure that the cost of seeing 
films does not go up to the extent beyond 
which it becomes impossible for the common 
man td enjoy films. This is not to deny the fact 
that the Government has in the past made some 
commendable efforts to improVe the technical 
qualities of the Aim. It set up a Training Insti-
tute at Poona which provided a large 



 

[Shrimati Nargis Dutt] 
number of good technicians and com-
peting acters and actresses. Th^y made a 
name for themselves and also helped the 
industry in improving its standards. The 
Government also set up a Film Finance 
Corporation. These iastitutions eventually 
managed to give us what is 'popularly 
known as the new wave or new cinema. 
All of us can legitimately take pride in the 
(act that they kept alive the efforts of Mr. 
Satyajit Ray who put the Indian cinema 
on the world map ebout two decades ago. 
In the last decade and a half all agencies 
of the Government have helped these film 
makers. No one can and, I think, should 
quarrel with the Government over this, 
for many of these film makers are our 
hope of the future. It was primarily 
through the efforts of these film-makers 
that regional cinema has come to be on it3 
own. Having said all this, it is necessary 
to point out a major lacuna in the effortg 
of the Government. 

The new wave was essentially started 
by the urban elite. They lent western 
sensitivity to the eye of the camera. Their 
sophistication was deeprooted in the 
western tradition. These films, therefore, 
appealed only to a minority audience who 
had western education. The Government's 
effort to put the cinema on a sound 
footing thus tragically by passed the 
major chunk of Indian cinema, that is the 
entertainment industry. I am not against 
starting a parallel cinema. In fact, it 
serves as our research and development 
section as far as the technical aspect is 
concerned. But, may I point out that no 
significant change in the Indian cinema 
can be engineered without tackling the 
basic problems of the main chunk of film 
makers, who keep the wheels of 
entertainment industry moving? 

Those who are engaged in the task of 
solving the bread and butter problems of 
the milliong and the ever-increasing 
housing problems have apparently not 
given sufficient though* to the fact that 
the man     does     not 

live by bread alone. A temporary escape-
route should be open to him from the 
grim realities of life so that he could 
come back to them with renewed energy 
to face them and *° work for the solution 
of those basic problems. It may sound 
odd but in the final analysis a man needs 
entertainment as much as he needs bread 
and butter or housing. 

Mr.   Vice-Chairman,     Sir,     we all 
know that the prices in the last two years 
have not been rising but soaring,  putting 
many  consumer      goods beyond the 
reach of the common man. No one seems 
to have jsaid the kind of attention it    
deserves to the fact that the cost of seeing 
a film has gone up considerably and the 
proposed increase in duty  this year might 
just start  the  chain  reaction  which  may 
ultimately put- the cinema beyond tne 
reach of the     common    man.     For 
example,  the     first  thing     that will 
happen is that the    audience in the rural 
areas will suffer because of the high cost 
of prints.   Now, this is very highly 
technical.    So,  I     would like the hon. 
Members to understand this. Normally   
100  prints     are  taken  out for  
distribution  all  over India.  That too by 
very few producers who can afford  it.    
Now each print ia going to cost Rs.  2,500    
more,    which approximately  comes to 
Rs.     2.5 lakhs more.    Only  big     
producers  will be able to bear this extra     
burden.  A large number of producers, or 
rather the majority of producers, operate 
on a small budget and, therefore,      they 
will be unable to supply the required 
number of prints.     This,     in     turn, 
would   mean  that   there     would   b* 
fewer prints for the rural areas because the 
"return from   these areas is lower and will 
not cover the cost ol prints.    In the urban 
areas the rates of  admission  would   
almost  certainly have to be revised to 
meet the additional cost of production. 
Should this happen. Sir? A large section of 
population living in the urban areas will 
have to do with seeing fewer films. I will 
quote an example. Only yesterday I asked 
a middle class man here, 
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who was typing the script for me, as to 
how many pictures could he see in a 
month? He is a salaried man. He gets Rs. 
750 and he has a family, a wife, 'himself 
and a child. And, he says, well, I go and 
see a film normally once a month. I asked 
him, why only once a month, why not 
more often? And he said: "Well, I cannot 
afford because each time I go to see a 
film, it costs me Us. 30", and I asked him 
how is it that it costs him Rs. 30. The 
highest denomination ticket cost varies 
from State to State. In Delhi the cost of 
the highest denomination ticket is Rs. 7. 
He told me that he goes in the middle-
class stall and the ticket costs him Rs. 480 
each. He buys three tickets. Though his 
child is small, he has to buy a ticket for 
his child as well. So he has to buy three 
tickets. That comes to approximately Rs. 
15. Going from home to the cinema house 
and back costs him Rs. 7 to 10 by a 
scooter. Then when he goes to a cinema, 
he has to entertain his wife. He has to buy 
her a drink and take himself also a bottle 
of Campa Cola or whatever is available. 
Then his little child starts crying for a 
slab of chocolate or something and he has 
to spend additional Rs. 5 on that. So, the 
total works out to Rs. 30. He also told me 
that he has to sometimes go without 
fulfilling the demands of his family. If 
there is a new picture and if he has 
already seen one film, he cannot afford to 
take his family to another film. 
Sometimes if there is somebody else, an 
additional member of the family who has 
come on a visit and these people are 
planning to go to see a film, they rather 
postpone seeing a film than taking this 
additional member to the film because 
they cannot afford to buy another ticket. 
He said he can ill-afford Rs. 30 on seeing 
a film and had to deny himself and hig 
family the pleasure of seeing films more 
pften despite repeated requests of his 
family. Now, this is the plight of a 
salaried man who gets Rs. 700 or Rs. 750 
per month. Can you imagine what is 
going to be the plight of a casual    
labourer who 

hardly gets Rs. 5 or Rs. 7 per day and. 
who after doing 12 hours of manual 
labour would like to have some enter-
tainment, would like to go to a cinema 
house and identify himself with the 
character on the screen? For those two 
hours he would like to feel that he is 
Dharmendra or Amitabh Bach-chan. He 
would like to forget that he is just an 
ordinary labourer. And, Sir, this is a world 
of dreams. We sell him this dream and we 
would like to sell him this dream for the 
amount that he can afford. If this amount 
that he can afford. If this denied even this 
sort of entertainment, I think it is being 
very hard on this labourer. And, Sir, even 
assuming that he can afford to go and see 
a film even if costs him Rs. 15, how, 
many films can he see? This clearly 
indicates that cinema is going to be a 
luxury rather than a common man's 
entertainment. May I, therefore, request 
the Finance Minister to withdraw this 
monstrous proposal of increasing the duty 
on unexposed colour films. I regret to 
point-out that the Government and the 
people in high places, apart from 
periodically pronouncing high moral 
judgments, debunking the mercenary 
qualities of the film-makers and enjoying 
all the gossips about the doings of the 
filmstars, have done nothing to recons-< 
truct the financing system in the film 
industry which is the root of all evils- 

I do not wish to go into the harrowing 
tales for the financing of the films, but a 
film producer has said it time and again 
through various forums that for every Rs. 
100 that their film earns, only Rs. 5 come 
back to him. It is the tyranny of this ratio 
between the investment and the return 
that compels the producer to cater to the 
lowest common lenominator. A very 
large chunk of the earning goes as 
interest to the moneylenders and to the 
Government, which is the second biggest 
beneficiary, because, it gets entertainment 
tax. Unless the Government takes a 
cohesive approach, which embraces all 
aspects o* the film industry, from 
production to 
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[Shrimati Nargis Dutt] distribution to 
exhibition, I am afraid nothing worthwhile 
can be    done to retrieve the old glory of the 
Indian cinema. 

In    my opinion, Sir, at the     first 
opportune     moment, Government 
should devise a comprehensive policy 
which takes into account the entire 
perspective of film-making in ttiis 
country, instead of looking at it perio-
dically, with a limited puirpose and a 
restricted approach. The Government must 
not forget, as I had stressed earlier, that 
film-making activity in this country does 
not centre round the glamorous film stars 
or the producers or the exhibitors, but it 
centres round the common man, for whom 
these films are made and it is for the 
benefit of this common man that the hon. 
Minister must withdraw his proposal to 
increase the duty on unexposed colour 
film. Thank you very much. 

DR. BHAI MAHAVIR (Madhya 
Pradesh): Sir, let the hon. Minister be 
chivalrous for once. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): I hope, he will 
give some indication in his reply. Wait for 
the reply. 

SHRI PATIPABAN PRADHAN 
(Orissa): He has only a broad smile. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): To get a broad 
smile, is no easy task. 

I
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THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): Sir, I am here as 
the substitute. 

PROF. D. P.  CHATTOPADHYAYA (West 
Bengal):  You will be hearing from his  own  
mouth. 



213 Budget (General) [ l JULY 1980 ] 1980-81—General        214 
D

iscussion 
 

 



215        Budget (General)                 [ RAJYA SABHA ]          1980-81—General        216 
 Discussion 

SHRIMATI     USHA      MALHOTRA i     
(Himachal Pradesh):    This is a Bud-j     get 
discussion and these wild allegations will not 
help us. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): The lady Member must know 
that the scope of the Budget discussion is 
unlimited A Member can raise any point he 
likes. 

SHRI MAGANBHAI BAROT: He can't say 
Rs. 200 crores and all that   .    .   . 

THE VICE-CHAIRMAN: (Shri R. R. 
MORARKA): When your turn  comes,  youi 
can  answer 

SHRI MAGANBHAI BAROT; Sir, I am on a 
point of order. The hon. Member is making wild 
allegations, baseless and false allegations. 1 
would request that he should be at least 
responsible in making statements about money 
being taken, about money coming from foreign 
countries and candidates getting Rs. 20 crores. 
His arithemetic is wrong. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA); There i3 no point of order in this,, 
but you can reply to these points. 

SHRI MAGANBHAI BAROT: But it should 
not go unchallenged. Baseless allegations in the 
name of foreign countries should not be made in 
this light way. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORAKA): You can challenge them when your 
turn comes. Yes, the lady Member there wants 
to say something? 

ATime bell rings)

THE    VICE-CHAIRMAN (SHRI 
R. R. MORARKA): You would be leaving 
very little time for the other Members of your 
party. 
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THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Out of 50 minutes, you have 
taken 35 minutes. You are not leaving any 
scope for any other Member. 

 

PROF. D. P. CHATTOPADHYAYA: 
 After knowing full well all these* facts, the 
united Janata Party assured removal of 
unemployment within ten years. What 
happened in 1979-80. 
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THE VICE-CHAIRMAN (SHRI R. R. 

MORARKA): Let him complete it, please. 
Mr. Rameshwar Singh,   kindly  conclude 

  now. 

 
THE VICE-CHAIRMAN (SHRI R. R. 

MORARKA): Shri V. Gopal-amy; not here. 
Shrimati Noorjehan Razack; not 'here. Mr. 
Sankar Ghose; not here. Shri A. G. Kuikarni; 
not here. Shri K. K. Madhavan; not here. Yes, 
Mr.  M.  R.  Krishna. 

SHRI M. R. KRISHNA (Andhra Pradesh): 
Mr. Vice-Chairman, Sir, if Mr. Rameshwar 
Singh had confined himself to the question of 
agricultural labour and other things, j think 
the House would have been benefited, instead 
of indulging in something which he won't be 
able to substantiate. 

Sir, the first thing that he said was that the 
Congress (I) was getting money from foreign 
countries to fight the elections. Sir, which 
party needs money from the big business and 
foreign countries to fight the electicns in our 
country? it is only the party which does not 
have the personality to attract the voter have 
to spend more money to buy votes. Other 
parties will have to depend upon the money of 
the big business and money from foreign 
counties. Now, everybody in this country, in-
cluding the Opposition Member, honestly 
knows that it is Mrs. Indira Gandhi who gets 
votes for the Congress (I) Party. In my State, 
that is, in Andhra Pradesh, there are persons 
who have been elected to, the Assembly and 
also to Parliament, by spending very paltry 
sum of money. Sir, if any political party or 
any political personality were to think that he 
does not have to depend upon the money of 
the big business, it is just a lie. Under some 
pretext of other they  will  have  to    collect     
money; 
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[Shri R. R. Morarka] whether to celebrate 
somebody's birth day or to celebrate some 
other thing, they will have to collect money, 
and collect money from the corrupt busi-
nessmen, and that money is very liberally 
utilised in the elections. Nobody will be in a 
position to defend it in spite of the fact that 
they might speak about purity and morality 
which have to play a big role in the elections. 
Therefore, Sir, simply to decry and defame 
o.ur party is not justified. 

 
SHRI M. R. KRISHNA: Sir, I can tell you 

that I have been fighting elections to the Lok 
Sabha since 1952. In the first election I spent 
just a paltry sum of money when other po-
litical parties were not that powerful. But 
when other political parties started spending 
money, getting money, using all kinds of 
fraudulent methods, it was at that time that the 
expenditure on elections has increased. Sir, 
you fought elections to the Lok Sabha. You 
know how to face, whom, you faced; and all 
types of things have happened in your election 
Therefore, let us not speak .about election      .    
.    . 

(Interruptions) 

 
(Interruptions) THE      VICE-

CHAIRMAN       (SHRI R.   R.   MORARKA):   
Order,   please. 

 
(Interruptions). THE    VICE-

CHAIRMAN        (SHRI R. R. MORARKA):     
Order,    please. Please git  down,      Mr.      
Rameshwar Singh. 

 

THE VICE-CHAIRMAN' (SHRI R. R. 
MORARKA): It is not proper to defy the 
Chair like this. You must listen to the Chair. I 
won't be able to control the House if you 
continue like this Please... 

(Interruptions) 
SHRI M. R. KRISHNA: I do not like t0 

enter into this kind af quarrel. But I would like 
fo remind the hon. Member that it is known 
that in this country and outside that there are 
certain persons and parties—I can't say 
parties; there are persons— who do not allow 
the Harijans to cast their votes. I do not want 
to name them. But it is known. I am not 
talking of Dr. Ram Manohar Lohia. or Mr. 
Rameshwar Singh. But I am talking about the 
attitude in elections that are being exhibited 
here and the manner in which people get 
elected. It is known that Harijans ar° 
prevented from going out and casting their 
votes . . , (Interruptions) Therefore, let us not 
g«t into all these things. What I am trying to 
say is.. 
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SHRI M. R. KRISHNA: It is not a new 

thing. The Congress Party's programme for 
the Harijans is well known.  It is nothing 
new. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): Mr. Rameshwar Singh, please 
sit down. (Interruptions) Whatever Mr. 
Rameshwar Singh speaks will not go on 
record. 

(Shri Rameshwar Singh continued to 
speak.) 

THE VICE-CHAIRMAN (SHRI R, R, 
MORARKA): This is the limit. In spite of my 
warnings to you,, you are not listening to me. 

SHRI M. R. KRISHNA: I am sorry, my 
hon. friend tries to forget things. My dear 
friend, Mr. Piloo Mody, is very able and an 
exPert in matters of budget, etc. When he was 
speaking, he was trying to find fault with the 
Finance Minister by saying that since there is 
20 per cent inflation which has been agreed to 
by somebody, whatever allocation has been 
made in this budget ig going to be less than 
what had been earmarked by the Janata Party. 
This is a very unfair way of looking at the 
budget. I do not want to say many things. But 
I would definitely like to remind Mr. Piloo 
Mody and his friends that it is one thing to 
earmark some large amounts  of money and 
not  spending 

I    them   What was the situation at that time- 
when the Janata      Government was in 
power.    It was not one party in the States. It 
was not one party at the Centre. Even for the 
then Finance Minister, Mr. Charan Singh, to 
give'a larger  quantum  of  money   for   agri-
cultural development became difficult J    and 
there was a      lot of    opposition. Therefore, 
even i'f they    were    very generous in 
allocating large amounts of funds, the unified 
command in the States  and  in   the  Centre  
was      not there.  But  today  the  Finance  
Minister  and  the  Government  are     quite 
sure and confident that whatever may be the 
allocation, the machinery      in surh and the 
leadership is such that it will be able to spend 
that money and the results will be very 
fruitful. ;    This is one thing which should     
not be forgotten.    The      machinery      on 
which this Congress Government     is 
depending     on  and  the     machinery 1     
which they are capable of gearing up is going 
to be very effective. If     we have to make any 
suggestion      about the capacity to spend it is 
a very fair thing and the Members will be 
really doing justice to the budget   Sir,.     if 
one tries to look at the budget, there are two 
things. The first thing is that 1    sr> many 
concessions   have been given to     the     big 
business and industrial houses.    Sir,  we  are 
helpless.  It has come into existence not 
because of the Congress Government.   It was 
in existence and the great men like Pandit 
Jawaharlal Nehru who cannot be dubbed, as a 
stooge of the capitalists or the big houses 
wanted that both   the private  sector   and  the  
public sector economy, should go together.   
That is how we    have accepted the      mixed 
economy.    Some Members      criticised the 
Finance Minister that these are not his 
proposals that that the speech has not been 
prepared by him.   It is very unfair.    This 
Finance Minister is not a person who is new to 
the    political life of this country. He is a 
Gandhian. Fie has worked with all   great   
men. Nobody can say that he has been en-
gaged or that he is working for   any-big 
business houses.  He has a!j along j    been a 
trade unionist. 

THE VICE-CHAIRMAN (SHRI R. R 
MORARKA): Mr. Rameshwar Singh, order 
please. 
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His Contribution for the development of 
this country, particularly Tamil Nadu is 
unquestionable. And therefore, when he 
makes certain allocations for the welfare of 
the weaker sections or gives certain 
concessions to the big industrial houses, you 
cannot just dub him that he is either parochial 
or he is patronising the industry. He wants the 
industries to develop. You have to make the 
industries develop in this country. Then, you 
can say in fairness to the Finance Minister that 
he is rea. ally giving a chance for the 
industries to produce more. Unless the 
production is increased whether in the public 
sector or the private sector, the country cannot 
progress. Therefore, whatever concessions he 
might have given to the industrial houses, it is 
only to see that they are going to function 
properly and produce more. And he has done 
that with the intention of helping the country 
and helping the industry. If any industry in 
this country, whether it is in private sector or 
public sector, is starving and in ruins, it is the 
country's loss. Therefore, any Finance. 
Minister cannot view them as if they belong to 
aliens or enemies and do not give any 
patronage or help. He cannot look to these 
industries in that way. Well, Sir,, every 
person, who is a worker, who is a labourer, 
who is a low-paid employee first looks at the 
Budget and finds out whether this Budget is 
going to increase his cost of living. Sir, 
various concessions have been given—there 
are exemptions on certain types of essential 
goods.; second-class railway fares have not 
been raised; post cards and inland letters are 
not t0 cost extra. These are definitely going to 
help directly the poorer classes, middle classes 
ar»d lower middle-classes. There, if the hon. 
Finance Minister could ensure that these 
priees are going to be static and do not 
increase, that ghould satisfy the middle class 
and the lower middle classes. Beyond that, we 
cannot expect many things. Mr. Piloo Mody 
said that this is a very grim Budget, that it has 
no scope, it does not promise anybody 
anything, and that when compared to 

the help given by the Janata Govern ment,, 
the help which is now being piomised by the 
Congress (I) Government is not enough. 
Now, Sir, here the Finance Minister has only 
indicated one thing that about Rs. 100 crores 
have beve earmarked for the welfare of the 
weaker sections. It is not just Rs. 100 crores 
that is going to be spent for the welfare of the 
weaker sections. It is only a catalystice 
arrangement in order to attract more funds 
from various other sources. If is also to 
encourage the State Governments to spend 
more money on these weaker sections that Rs. 
100 crores have been allocated in this Budget. 
Well, if anybody wants to criticise the Budget 
he can say that the allotment made by the 
Janata Government was higher than the 
allotment made by the Cong-ress(I) 
Government. But this is not a very fair way of 
treating the Budget. 

Sir, I would like to point out one 
serious thing to the Finance Minister. 
That is, everybody needs discipline, 
particularly the big industrial houses 
who have to really keep the prices at 
the level which the Government wants 
it and at which level the common man 
will be able to buy. They have 
to be subjected to certain discipline. 
More than that, they need super 
vision. The amount of control which 
the Government has to. exercise over 
these industrial houses must be more 
effective. If they are allowed to go 
in the same old fashion, it will be 
difficult for the Finance Minister o'- 
the Government of India to ensure 
that the prices are stabilised. There 
fore, whatever controlling agency you 
may think of, it should be effective. 
As regards the distribution system, 
just by saying that distribution will be 
through cooperative societies is not 
going to help. The co-operatives, the 
State agencies and even the depart 
mental agencies will have to be strea 
mlined and the scrutiny or supervi 
sion over them should be more 
vigorous. The cooperative also have 
not        played their      role pro- 
perly      and      there     are      a lot of 
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things which are said against the cooperatives.     
Therefore,   this   distribu._ tion system will 
have to be very carefully  scrutinised  and     
the     controls system should be made more 
effective. 

Now, Sir, in this Budget the expenditure 
on defence has been enhanced by about Rs. 
300 crores. This Rs. 300 crores is oniy 
chicken feed, seeing the things that are 
happening on our borders, especially in the 
Indian Ocean. There is the combination of 
the USA and the UK helping China and 
Pakistan' and that danger is growing every 
day. 

In Assam the situation is becoming worse. 
The Assam situation is definitely helping 
Pakistan and China to create every kind of 
defence problem for India without spending 
any money. Therefore,, the Government of 
India will have to very seriously view these 
things. 

Out of this Rs- 300 crores nearly - Rs. 50 
crores will be spent only on one single item, 
namely, refitting the Vik-rant. Now, you may 
be getting very sophisticated planes and they 
will have to go on the Vikrant. But this type of 
arrangement alone is not going to help India to 
safeguard our interests in the Indian Ocean. 
Now, Sir, 'however strong youi might be, with 
the combined forces of the USA., the UK, 
China and other countries, it will be simply 
impossible for a country like India to make all 
the arrangements to protect itself. Therefore, it 
is necessary, that our Prime Minister, who is 
hailed as the greatest leader in Asia today, must 
get the international support to see that without 
spending more money on our defence 
preparations we are able to  protect  our 
boundaries. 

Even in Assam if it is necessary for the 
Government of India to spend more money 
there, the Government of India should not 
hesitate. It is not merely for the Government 
of India which hag to make a heavy contribu-
tion but it is also for every State Government 
and everv State Chief Minister,  in fact,  for   
svery  one  to  come 

forward and help the Prime Minister to solve 
the Assam problem. It is not the problem of 
the Central Government alone. Every State 
Chief Minister and every State Government 
will have to make some sacrifice. Sir, we 
have been doing that in Jammu & Kashmir, 
because that is also a part of India. We cannot 
lose Assam. We cannot afford to make the 
people of Assam unhappy with the 
Government of India and therefore any 
amount of sacrifice, any amount of effort or 
service to the people of Assam, to solve this 
problem of Assam, we should not mind and 
the Prime Minister of this country should get 
all the help and assistance from everybody, all 
the political parties.and even individuals. 
Only then we will be able to save our country. 

Sir,, while I am speaking on defence, I 
would like to point out one thing. There are 
many establishments which are functioning 
under the Defence Ministry where a lot of 
things are being produced, where in fact the 
production is overlapping in some depart-
ments. I Can give you the instance of HAL, 
the Hindustan Aeronautics Limited, which 
tries to develop various kindg of aircraft, 
design them and finally drop them. Now, there 
is no agency in the Defence Ministry to find 
cut how far they can go and spend on 
developmet without any use. In connection 
with HF-24,, everyone in this country knows 
what all the exercise* and drills were gone 
through and what amount of money as spent 
and then that project was discarded. There was 
another plane which was to be developed in 
collaboration with Haw- ker Sidleys. After 
going through everything when one of the test 
pilots was killed in an aircrash that project was 
abandoned. Now, Sir, 8ome such thingg are 
happening. Now,, Sir, under the D.G.O.F., 
Directorate General of Ordinance Factories, a 
lot of things are designed, a number of 
prototype are produced, but the final 
production does not take place. in connection 
with the Jaguar plane, we have entered into a 
collaboration with the Jaguar 



 

I.Shri M. R.  Krishna] and we have to produce 
and manufacture al! the components    and    
spare parts    After 7 or 8 years, the 8 P.M.     
moment you are in a position to manufacture    
the    components and the spare parts, Jaguar 
will me discarded.      This    country cannot 
afford to go o" spending money on the projects  
which   are  not  going  to  be helpful.   Even 
during the British days, they used    t» iiave a    
high-powered committee which used to 
constantly go into this kind of thing in Qrder to 
avoid duplication  and  also  to find  out the 
items and the equipments that were t° be 
produced which could serve    the country for 
a"J times or for a number of years.    Wen, that 
type of a committee is most essential today 
because whatever money  is allocated towards 
defence preparation, 9hould not go into the 
drain and it should    be able to produce 
something    otherwise it will not help us and 
we would not be able te  protect our     borders     
effectively. (Time bell rings). Since    you    
rang the  bell,  Sir,  I  would  like to      say 
somethinig   else   by   increasing      my speed. 

Sir, the Finance Minister was kind enough 
to say that lots 0f sums of money will be 
spent on the weaker sections. In his speech he 
has very nicely said that investment has been 
increased for the public and private sector 
industries and then he immediately adds: 
"because we want to improve the conditions 
of the weaker sections." I do not know what is 
the relationship between these two things. It 
is almost like saying that I want to feed a man 
with milk, honey and bsdam and other thing 
because he is going to help the Harijans- to 
protect themselves. But he perhaps does not 
believe in making the Harijans and Adivasis 
stronger. It is almost like tfcis. Me is going to 
give more money U ISie industries and says 
thst this industrial development is going to 
help ttie Harijans. All along, the planning was 
done probably on these lines but actual help 
did not go to the weaker sections; rather it 
went to some other eeple.    The Finance 
Minister ,haulel 

nave at least avoided to link up Hari-jans' 
uplift with larger investments into bigger 
hcusrs. 

Sir,, one favour w»s done to iports. This 
subject is dearer to me   and   to 
friends like RaJa Ram- He said that the 
sportsmen who are coming from foreign 
countries, would be allowed to bring the 
money which has been paid to them. This will 
not help the development of sports in a big 
way. I would say that there are only about a 
dozen persons who go abroad and who are 
paid th're and who will be bringing that 
money into India. But that is not the way to 
help development of sports in this country. I 
would request tne Deputy Minister to inform 
the Finance Minister that if the Finance 
Minister really wanted to help the 
development of sports, he should allow 
sophisticated equipment for the various 
federations connected with games in the 
country to import so that these equipments 
could be utilised and our sportsmen will be 
able to compete with other countries which 
are using these sop'nisticated equipments. 

Coming to my own State, the oil prices 
have been increased tremendously and the 
country as a whole cannot escape because in 
everything, transport is involved and, 
therefore, however much we might try, our 
cost of liing is definitely going to increase. 
Now, in Andhra Pradesh, they have seen a 
site, Krishna-Godavari basin, where the 
Ministry of Petroleum say that there is every 
possibility of getting oil on commercial scale. 
But the work which is being done there, I am 
told, is done with equipment which is not 
suitable for that area. Besides that, the amount 
that nas been allocat. ed for this very purpose, 
is also very very meagre. The personnel who 
are engaged there also come from different 
areas. So, especially at a time, Sir, when we 
are hard-pre«sed for oil. The Government 
should not hesitate to spend and expeditiously 
exploit the available oil resource. Since we 
have to pay increased oil price through our 
nose, We have to encourage this and see that 
this oil exploration in Andhra Pradesh is done 
speedily and whatever reMOress,    whatever    
equipment g»A 
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whatever personnel are required, are povided 
without any delay. Sir, are you going to allow 
me more time? 

THE VICE-CHAIRMAN (SHRI R. R-
MORARKA): You can take one or two 
minutes more. 

SHRI M R. KRISHNA: Sir,, one major 
thing, the most important thing, for any 
development, is power. Now, this power 
position in this country is in a very very bad 
shape. The reasons can be many. One of the 
reasons is that the Electricity Boards in the 
States are not properly manned and there are 
no good managers. Even though a lot of 
money has been invested, the losses are also 
equally very enormous. About Rs. 800 crore 
is said to be the loss incurred by the State 
Electricity Boards. Now,, it should not be left 
purely to the State Governments. You can 
give them a lot of autonomy. You can give 
them a lot of power. But the Boards have to 
manage them properly and use them porperly. 
But this kind of thing is not done and, 
therefore, I would request the hon. Finance 
Minister to examine this, because, some of the 
States are getting assistance from the World 
Bank for the development of thermal and 
hydel propects in the various States. Hence, in 
regard to anything which is done in this 
sphere,, the Government of India hag to come 
forward. The plan, the programme, for the 
development of power in this country should 
be more vigorously pursued. Unless the power 
position is improved, this country cannot have 
more production. Many of the industries, 
which have to depend on power, are almost 
sick. Some of the industrialists,, private 
industrialists, particularly, in Maharahtra, 
West Bengal and U.P., who have been given 
licences, to own their own power plants and 
so on, are facing problems because the 
industries have been crippled for want of 
power. But some of them are in a portion to 
get profits. 

Sir, in the U.S.A., where, they must be 
producing one-eigth of the world power 
production, the system preva-'~nt, specially 
in regard to transmission, is very effective. 
Even the accounting system if said to be one 
of 

the best. In Britain also, almost the same 
system prevails. In Britain, it is not just 
serving the country, but it has also a bit of 
profit-motive In Britain, they are abie to get 
profits. In India, there is also a clamour from 
the electricity board workers for increse in 
wa.ges. Their condition is not that good. But 
still, the electricity which is supplied in India 
should be far cheaper because the labour cost 
is very cheap. Now, it is time for the 
Government of India to see that the power 
position in the country is improved so that the 
country can become more prosperious. 

DR. M. M. S. SIDDHU (Uttar Pradesh): 
Sir, the euphoria which was created by the 
recent Budget is being lost every day. As 
people, dip deep and as lot of figures and 
more details are forthcoming the picture 
becomes gloomier than it was, presented. In 
today's Times of India I may be allowed to 
quote an article, one paragraph. The title of 
the article is 'Dangers of stagnation by Shri K. 
C. Ksanna. I quote: 

"Even the prospects of a normal, if not 
better monsoon have failed to chaseaway the 
blues. 

Amid the uncertainties that beset the 
economy, two causeg of the pervasive 
gloom are reasonably clear. On top of an 
average rise of 16.7 per cent in wholesale 
price last year, the index is likely to move 
up further by 15 to 2Q per cent this year. 
And, accroding to the Governor of the 
Reserve Bank himself, the trade gap will 
widen from Rs. 2236 crores in 1979-80 to 
Rs. 3500 crores or more in 1980-81." 

Thia is the assessment of no less a person 
than the Governor of the Reserve Bank of 
India. The priceg have risen. The cloth prices 
nave gone up by rupee one to Rs. 3 per metre 
from fine cloth to polyster-cum-cotton cloth. 
The priceg 0I other commodities have not 
come down and the hon. Minister of Finance 
is reported to have warned the manufactures 
to scale down the prices to the extent of the 
excise relief which was promiieA in the    
Budget. 
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Moreover,, if one were to go by the scripts, 
again in an interview the ce Minister has said 
or is stated to have said that the Unit Trust of 
India and the LIC may enter the share 
market.   1 quote: 

"The Union Finance Minister, Mr. R. 
Venkataraman said here today that the Life 
Insurance Corporation and the Unit Trust 
of india might enter the share market to 
take advantage of the slumps in equities, 
reacting to the reports of the sagging share 
markets after the short-lived buoyancy, 
following the Budget presented by him." 
So, it has been ably stated by my previous 

speakers, specially by hon. Mr. Raju and hon. 
Mr. piloo Mody, that the deficit gap is not the 
real one as it has been shown, but it is three-
times more than it has actually been shown. I 
will not deal with those things. After all, the 
budgetary exercise has got certain policies or 
certain promises which have been made in the 
election manifesto of the ruling party to be 
implemented. Take for instance the minimum 
needs programme which forms one of the 
mayor factors of the 20-point programme. 
What has been the allocation for it? And I 
r.eed not quote again the same figure for the 
rural reconstruction or the other matters 
which are connected with the Rural 
Recostruction Ministry. Every figure that one 
com is across—whether it ig of ccanmand 
area development, area planning, subsidy in 
minor irrigation, assistance for poultry, 
piggery or sheep-breeding or assistance for 
others, one finds a dismal picture. One may 
refer to Statement IV of the Ministry of Rural 
Reconstruction for the Budget for 1980-81. I 
need n°t go into it. From this one can realise 
that the Minimum Needs Programme, which 
i3 actually needed for the rural areas, does not 
find the same emphasis as it should have 
found. As a matter of fact, it has been slashed 
down and I do not understand how the 
Minimum Needs Programme can be carried 
out when the Plan allocations are lower than 
the previous ones,   or 

have-been reduced lower because    of the 
inflationary trends in the prices. 

As far as the Minimum Needs Programme 
is concerned, under the Health sector, recently 
a meting of the officers of the Ministry of 
Health and Family Welfare was held in Delhi 
in February. 1980. The progress of the 
Minimum Needs Programme was reviewed in 
the States programme. Some of the reasons 
they found in February, 1980, for the slow 
progress were that the Plan allocation under 
the revised Minimum Needs Programme is by 
far too inadequate to meet the laid down 
physical targets; further, the allocations 
recommended by the Planning Commission 
are not made available for the Health sectors 
revised Minimum Needs Programme in the 
State budgets; the annual allocations made 
under the revised Minimum Needs 
Programme are not adequately proportionate 
to the total Plan allocation; the unit 
construction costs calculated work out 
allocation under the Revised Minimum Needs 
programme were fixed at the beginning of the 
Fifth Plan and are unrealistic in today's 
context. I need not go further into it. If in the 
previous budget, these were inadequate and 
one does not find more in this Budget, I do 
not understand how the Minimum Needs 
Programme can work through. The constraints 
under which it could not be implemented are 
still there and I do not see any hope in the 
present Budget that something will be done to 
ameliorate the situation. 

Same is true about the nutrition programme 
for the childern and the integrated programme. 
Then, again, look at the problem of 
unemployment and the way it has been going 
on. Here I may be permitted to quote from an 
article by ho less a person than Dr. V. K. R. V. 
Rao, our former Minister as well as a reputed 
economist; "Thus, there has been a signi- ficant 
increase in the estimated number of 
unemployed and under-employed in the urban 
areas,  as can be 
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seen from the following table:" And 
the table shows—unemployed through 
out the year for 1970-71—1.88 million, 
for 1977-78—2.37 million; unemployed 
throughout the week—2.41 million in 
1970-71 and 3.04 million in 1977-78; 
unemployed part of the 

week—3.24 million in 1970-71 and 4.09 
million in 1977-78. Then rne says: "In terms 
of percentage of the total working force, these 
percentages are higher for the urban areas than 
-for the rural areas. Another indication of 
urban unemployment, which presents an even 
more dismal picture can be obtained from the 
number of persons who are applicants on the 
live register of the Employment Exchanges." I 
will not bother the honourable House with the 
figures, but I may be allowed to quote only 
one that is ,the figures for the workers who 
were employed in the rural areas and their 
counterparts in the urban areas: — 

 
Therefore, Sir, if we have to remove 

poverty and unemployment, it is in 
agriculture and allied activities where the 
largest number of workers have to be given 
employment. 

The Budget does not, again, give a very 
encouraging picture about employment. As 
far as one can see, the employment potential 
has been reduced. The Planning Commission 
Committee, which went into 20 districts in 
ten States on "Food for work Programme" has 
found that only about 50 per cent of the States 
or 50 per cent of the districts which they 
visited had utilised the full amount of 
allocation.    In other places 

they found great deficiencies—unemp-
loyment, misutilisation of funds for other 
purposes like purchase of crockery and 
purchase of other articles—and the work had 
suffered for W'ant of proper care. Therefore, 
if the Food-for-Work programme is to be 
carried out, it has to be monitored properly 
and, again, it has to be ensured that people 
get employment at least for six months in a 
year. It has also to be ensured that the works 
that they carry out, construct or build are of a 
durable nature and are assets to the 
community. For instance-, construction of 
roads along with community houses, storage 
capacity, houses, hospitals and primary 
schools will add wealth to the nation. But the 
way it has been carried out 13 itself a 
warning that such programmes may not 
always bear fruitful results. 

Then, Sir, one comes to another factor, and 
that is the needs of the poor man, common 
man who has to walk three to four kilometres 
to go to the Out Patient Department of a 
hospital and waits there for half a day to get 
medicine. Do you have anything for him? I 
had the good fortune or misfortune—I do not 
know—to review the working of the hospitals 
of Delhi in the year 1967 and lately also in 
1977-78. The Committee which way 
established under the chairmanship of Dr. K. 
N. Rao, the then Director-General of Health 
Services, had made 179 recommendations 
which covered all aspects of hospitals from 
the out-patients departments to the in-patients 
departments, laboratory services, nursing etc. 
When we reviewed the position in 1977-78, 
we found that many of the recommendations, 
90 per cent of the recommendations, were not 
implemented. What ic the fun in having 
committees after committees to improve the 
conditions of hospitals in Delhi when nobody 
is to implement the recommendations made 
by a committee which is chaired by n0 less a 
person than the Director-General of F°nHh 
Services? Sir, in the year 1977-78, we found 
such overcrowding in  some of    the    
hospitals    that one 
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would say that it is against all medical ethics 
for a doctor to keep patients under those 
conditions. Imagine a woman who has given 
birth to a child lying on the floor space. And 
there are rows of women lying Hhere on the 
floor space, one after the ot'her. Sometimes 
two or three ladies are iound sharing a single 
bed. Now this is the state of affairs of the 
maternity wards in a reputed hospital run by 
the Government of India in Delhi. For God's 
sake, implement the recommendations of that 
Committee. I may be allowed to quote only 
one or two recommendations which will show 
that implementation recommendations is 
genuinely necessary for the health of the 
community. "The Committee recommends 
that the Out-Patient Rlock housing all the 
above-mentioned facilities be constructed on a 
priority basis at the Safdarjung Hospital. Out-
Pateients Department of the hospital are in a 
mess. One has to walk from one place to 
another and it is also disheartening te-.note 
that the Emergency Ward which was a 
hospital for 300 beds was converted into a 
Medical College, University College of 
Medical Sciences of the Traumatology and 
the Injury Department which was housed in 
that has been taken away from it." The same 
state of affairs has been there in most of the 
hospitals. 

Then, Sir, come to the figures in these 
demands. I may refer to the demands for 
grants for the Ministry of Health and Family 
Welfare. We find that the Plan allocations are 
so meagre that none of the recommerl-dations 
made can be carried out properly. Think of 
cancer, think of tuberculosis, think of 
communicable diseases. None of these can be 
effectively tackled. The only thing that we 
hear sometimes is the speech of the hon. 
Prime Minister which is circulated to the 
members of the Medical Council of India and 
the Medical Association to remind them what 
the Prime Minister thinks is to be considered. 
But, have the'Government of    India     ever    
considered 

some of the suggestions that have been made 
by some of the committees. I quote from the 
speech of the Prime Minister. Talking about 
the Delhi hospitals she hag said: 

"This has resulted in considerable 
inconvenience to the middle class and even 
the poor who flock to the capital from all 
parts of the Country in the understandable 
hope of better treatment and care only to 
find that they cannot even find a place to 
stay." 

But in the year 1968-69 the same 
recommendations were given, and one cannot 
say that for that the Government of India is 
not responsibly or that it cared to implement 
them. And after that we receive homilies. 

The other factor—I will take a couple of 
minutes. Sir—which is engaging the attention 
of the medical profession as well is the 
medical education. Unfortunately, the number 
of medical colleges and the number of seats 
have been increased to such a number that the 
facilities for teaching, laboratory, research, 
are not adequate. At the same time, the 
institutions which were receiving pagdi 
premium or capitation fee for admission, are 
still continuing. Some of them have been 
taken over by the Government, and it is the 
Government which takes the money. I need 
not go into it. But is it not shameful that a 
brilliant student should not be admitted but a 
person with purse should be admitted, and yet 
we call it a socialist society? (Time bell rings) 
One minute more and I have done with my 
points. 

The main point again is the question of the 
post-graduate medical education. For M.D. 
and M.S. regulations havp been made by the 
Medical Council of India. But the high-ups in 
the Government, who save got pulls get 
persons admitted against the rules and 
regulations in the medical coll-leges which are 
run by the State Governments. Trien a 
situation is created. Then someone goes to the 
court and gets a writ, and the person I    who 
has been  deprived  of admission 
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is also admitted. Then the matter comea 
before the Medical Council of India to 
regularise the admissions which were 
done against the ruies. One is done under 
the pressure 01 the VIFs, and another ig 
done under the pressure—1 do not want 
to use the word "pressure"—on the 
advice or the orders of tht honourable 
court because it wantj to do justice to the 
person who ha9 been aggrieved. Such 
cases are multiplying in the State of Uttar 
Pradesh in the medicai college in 
Lucknow and the medical college in 
Agra, in the State of Karnataka and 
others. These cases then come before us. 
It is high time that the Government of 
India should take note of it because the 
Medical Council of India finds it difficult 
to regularise them, and the Medical 
Council of India needs the support of the 
Government of India to see that the rules 
and regulations are properly and 
effectiveiy followed. 

As for the health measures, the 
provision for Tuberculosis has been 
slashed drastically from, 1978-79. I do 
not know whether the Tuberculosis 
patient3 deserve such a treatment for a 
disease which is said to be scourge. 
{Time bell rings). I am sorry. Sir; you 
have been ringing the bell. I have other 
points, I thank you once again for giving 
me this opportunity. 

SHRIMATI USHA MALHOTRA: Mr. 
Vice-Chairman. Sir, I rise to support the 
Budget presented by the hon. Finance 
Minister. But before doing so, 1 would 
like to say that since I am a new arrival 
in this august House although not the 
newest one, if there is any lapse On my 
part, you will kindly bear with me. 

My honoured colleaguea across the 
floor have said so much to prove that all 
was well with the economy when the 
reins of the Government were handed 
over to us. The statistics they gave to 
prove it, I think, went against them. I 
would like most humbly to question 
them, which was that miracle which saw 
them across the floor, and 

us here to snouider the responsibility of 
putting the economy straight? Non9 else 
but our beloved Pri:na Minister Shrimaii 
Indira Gandhi, nsr charisma, and the 
party she leads and the policies and 
programmes cf wnich txie people of India 
sold so dear to their hearts. The answer 
lies in the popular mandate of the great 
people of this great nation who felt 
insecure. And the onerous responsibility 
fell on our shouldera to bring stability 
and revitalise the economy. We do not 
have to reply to all that has been said by 
them. I think whatever tney have said 
explains what the economy i3 like today. 

To start with, I must congratulate our 
hon. Finance Minister for presenting a 
very balanced Budget, the best ever 
presented after independence.. In an 
admittedly " grim economic gituation, 
with the shattered economy which we 
face, ne has made an earnest attempt to 
bring about economic revival. We all 
know that the country is fighting hard to 
place itself in a position to give relief to 
the needy, to the weaker sections, to the 
common- man. The Budget has sought to 
do so and give incentives to production. 
The hon. Minister ha3 lifted or lowered 
levies on a wide range of .articles. It has 
been a Herculean task which he had to 
perform, and a Herculean effort he has 
made to put the countrys economy on the 
path of stability and growth. I would like 
to draw the attention 0f the hon. Minister 
that the concessions;" and all that has 
been provided for the weaker sections 
should reach them. There should be 
provisions to see that the traders do not 
get away with the concessions that have 
been given to the common man and that 
the consumers actually benefit by all these 
concessions given by the Government. 

The Finance Minister has also an-
nounced several concessions to revive 
industrial growth in the from of tax 
holiday to new industrial undertakings. 
This is a very welcome I measure, I 
should say, for the youth I    of  the  
country,   the      enterpreneurs 
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Other special features are a massive rural 
employment programme and a reorientation 
towards the welfare of Scheduled Tribes and 
weaker sections. The hon. Finance Minister 
has followed the party's manifesto to the 
letter. 

I would like to emphasise that the tourism 
industry should receive extra attention.   There 
should be a national policy for the tourist 
industry. It has the potential of crossing the 
world oil turnover,  according  to  expert  
economists.    Tourism  is     a     multi-billion 
industry in countries which have concentrated 
on it.    India is'   second to none in what 
attracts    the    tourists, scenic  beauty.    India 
has everything to offer which attracts    
international tourists—coast-line beaches,     
cultural and artistic heritage    and    historical 
monuments.    My mind    goes back to our   
State,  Himachal   Pradesh,  which abounds in 
so many  of    the items I have       already       
mentioned—scenic beauty, ancient    temples 
and all that a  tourist    dreams  of. I    would 
also request the    hon. Minister to kindly see 
that all these tourist    places and 
archaeological places which     interest them    
are    protected    and    are not damaged.    If 
all these     places     are damaged, how can we 
justify tourism in   our   country-     Tourism   
can   form the backbone of  our economy to  an 
extent which we have not been able to realise.    
Or,    we    have not been able to appreciate the 
significance o* tourism  earlier.    We     have     
to lure 'tourists to our country.    We have to 
give them tourist accommodation and all other  
facilities.  I     think  we  are not providing 
sufficient    Budget previsions  for this.    By 
providing  more funds  and  developing' this     
industry, we  can  earn 'more foreign  exchange 
for our country. Why is it    that the tourists are 
in  a hurry to leave our country when we have 
so" much to give them?    It is just a question    
of planning and changing priorities. We have 
to give more priority for tourism in our 
country. 

I would also like to    mention here tha/ In 
ad lition to    providing tourist 

 
accommodation, lot of attention should be 
paid to highway tourism and to the 
improvement of buses which ply on the 
highways. They should be comfortable and 
should be air-conditioned. I was told that we 
are not in a mood to import air-conditioning 
plants for them which I think we ought to. If 
we have to build up tourism as an industry, 
we have to look to the minutest details of the 
industry. 

Himachal Pradesh from where I come is a 
backward State. I feel that a lot can be done to 
develop this State if the Centre is willing to 
give us^funds which can ]et us become 
economically viable, which can make us stand 
on our own feet and which can make us less 
of a burden on the Centre's exchequer. In this 
connection, I would like to stress that impetus 
can be given to electronic industries, and 
ancillary industries, in Himachal Pradesh. 
Why? The reason is that we have a dust-proof 
atmosphere over there. We can give 
incentives to certain entrepreneurs to go and 
set up these industries over there. Watch-
making industry could be one. Television 
industry could be another. I would request the 
Central Government to help us out and make 
us feel self-sufficient so that we do not have 
to come here with begging bowls but on the 
other we could be of some help to the Centre 
through what we earn  through tourism. 

We produce potatoes and apples, But to 
carry these out of the Pradesh we have some 
problems. We do not have markets. We do 
not have railheads. We do not have proper 
transport facilities or other' amenities. I would 
request the Railway Minister through you to 
provide some rail heads at different places, 
already mentioned to him. connecting 
Haryana, Punjab and  U.P.     with     
Himachal  Pradesh. 



 

I think it will do a lot of good to our farmers 
whose produce rot on the roads for lack of 
transport and other facilities. It is a 
heartrending sight to see the apples and 
potatoes rotting on the road-sides. 

Our mineral belt still remains untapped. 
Our lime resources could be used to put up 
small mini cement factories which would 
contribute to the development of the State. 
Tourism, as I have already said, would go a 
long way in giving us what we need. The 
Centre should invest some funds to build up 
this industry by providing adequate 
accommodation. Now, I would request the 
honourable Minister of Tourism and Civil 
Aviation to give us funds to put up aero-
dromes so that the incoming tourist or the 
international tourist is not put to any 
inconvenience and is able to save his time by 
taking a plane in Delhi and landing in 
Himachal Pradesh. Then, Sir, we can take 
upon ourself the responsibility of helping the 
international tourist by putting up small 
tourist complexes all over the State alo.ng the 
highways or in places which would attract 
tourists. Even though it is not the State sub-
ject—putting up an airstrip)—I would like the 
Central Government to give us the necessary 
help, necessary aid and necessary knOwhow 
and I think that with the improved technology 
these days, we have planes which do not 
require long runways, but which can take off 
on a very small strip of a runway and, as such. 
T would request the Central Government to 
look into it and give us the necessary fund" 
required for this, for the airstrip, for which we 
have been fighting for the last so many years. 

I would plead that more concessions to 
entrepreneurs to start indusi :ies in Himachal 
Pradesh be given. Industrialisation can take 
place in the backward States, I think, jf the 
backward States receive attention from the 
Centre, and it wouH PO a long way in red 
icing its burden. I pay this because i believe 
in the proverb  that whenever      a      person 

comes to you for food, you do not give him 
the fish, but you teach him how to catch fish, 
because that would really help him. Similarly, 
this would relieve the burden on the Centre. 
Forest the single largest non-tax revenue 
amounting to twelve crores. In the larger 
interests of the nation and to rectify the 
ecological imbalance, a complete moratorium 
on forest felling is necessary and it would be 
possible to impose this moratorium if the 
Centre assures us of twelve crores of rupees 
per annum. As assured by our honourable 
Chief Minister, we can initiate the process 
right now and impose the moratorium in four 
years and the Centre should assure u3 of this 
before we start the process. I would also plead 
with the Centre that ;t should give more aid 
for metalling the existing roads and for 
linking them up with more villages. More and 
more villages should be connected by roads 
As th« expenditure on building these roads is 
much more here, I would say twice as much, 
than in the plains, the Centre should give 
more aid to connect these people who actually 
are cut off from the rest of the world and who 
live in the valleys and who still do not know 
what independence is, who do not realice that 
there is a better world outside beyond their 
mountain ranges. So, in view of this and also 
keeping the security of the country in view, I 
would like to keep these people with us by 
reaching out to them and give them all the 
amenities that they need. (Time Bell rings). 
Just two minutes mo.re, 'Sir. I am the last one 
and so. I thought I would get a little more 
time. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA); No; you are not the last 
speaker. One more Member is there. 

SHRIMATI USHA MALHOTRA: Just a 
little more time, Sir. 

Well, Sir, we have a lot of potential hv 
wav of hydel power and  would say that if we 
are able to put ut micro-hydel projects all 
over ths State, we would be able to cater to 
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industry, the needs of the State and also 
improve the lot of the people. And if the 
Centre comes to our rescue, it would be 
welcome because these projects would go a 
long way to give us all we want byway of 
industry, by way of tourism, by way of 
improving the lot of the people. 

In the end, I would like to draw the 
attention of this august House and the hon. 
Minister that advance plan assistance has been 
demanded by our State Government for 
drought relief measures in Himachal Pradesh, 
according to the Memorandum submitted to 
the Central Study Team which toured 
Himachal Pradesh from 27.5.80 to 30.5.80. 

The drought spell started in the ummer of 
1979. The 'kharif crop has failed loss running 
in Rs. 50 crores. The damage was estimated to 
be of the order of Rs. 50 crores. I am cutting it 
short, Sir. 'Rabi' crops have also failed. I just 
cannot put before yo,u what the lot of the 
people is at the moment in Himachal Pradesh. 
For the first time, water resources in the State 
have dried up and fodder scarcity has been ex-
perienced. We have demanded an advance 
plan assistance to the tune of Rs. 18.79 crores 
from the Government of India as per the 
statement enclosed with the Memorandum 
submitted to the Central Study Team. 

The natural calamity of drought, according 
to the Government of India's assistance 
pattern, falls under Plan scheme. According to 
that pattern the States are given 5 per cent of 
their annual plan outlay as Advance Plan 
Assistance, to be adjusted in next five years. 
The assistance is given for acceleration of the 
execution of existing plan scheme. The Food 
f°r Work Programme is the corner-stone of 
the whole edifice of drought relief. Last year 
we were given 22,000 tonnes Of foodgrains 
under the special food for work programme 
and 7000 tonnes under "the normal food for 
work     programme. 

This was found to be insufficient, with the 
result that the backlog of wages in kind, 
accumulated towards the end of financial year 
and we were short of 3351 tonnes of food-
grains, of the value of Rs. 46.80 lakha. In the 
memorandum given to the Central Study 
Team requesting for Central Plan Assistance 
of Rs. 18.79 crores, we have claimed this 
balance as well . . . (Time bell rings). I am 
about to finish, Sir. 

Under the Agriculture Programme, a new 
feature is contingency crop planning for 
which a sum of Rs. 2 lakhs has been asked 
for. We have also included subsidy for 
introgenoui fertilizers because the same is not 
permissible at present, and we have demaned 
Rs, 60, lakh for this purpose. I need not go 
into the details. We have come to the 
conclusion that a lot of aid from the Centre is 
required at the moment. This may be reviewer 
once again in the Budget and provision may 
be made. 

Last hut not the least, I would say that the 
Central Government employees who are 
actually posted in Himachal Pradesh face a lot 
of difficulty because it is a very difficult area 
and they are not used to the climatic conditions 
there. They have for the last so many years 
been demanding more of house rent allowance 
and more of CCA. If the Government of India 
goes into the details of these demands, an 
amount of not more than Rs. 61 or 7 lakhs is 
involved. I would plead with the hon. Minister 
kindly to look into the matter which has been 
hanging fire for the last so many years. To get 
better service we have to look to their needs, 
we have to look to their difficulty and we have 
to meet their legitimate demands. One thing 
more, Sir. In the end I would like to express 
my feelings for my friends sitting across the 
floor. (Time bell rings) I appeal to them that 
instead of being 'Vipakshi Sa-dasya', they 
should be 'Sahyogi Sa-dasya' because we have 
a lot to do. We have a common programme of 
serving the nation.   We must put our 
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heads together and work towards a better 
tomorrow. Actually, constructive criticism is 
welcome. There is no doubt about it. {Time 
bell rings) At the same time, I would like that 
we should put our heads together and 
cooperate in order to make this budget a 
success. 

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sir, if today's sitting is to end by 6 
o'clock, I would not be able to finish ,my 
si)eech. 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): If you cannot finish today, 
you can carry on tomorrow. You can start 
now. 

PROF. SOURENDRA BHATTA-
CHARJEE: Sir, when the Finance Minister of 
a country has to rely an prayer or on weather, 
that country is in for a calamity practically 
and that is what Mr. Venkataraman has done 
in respect of the declared un-bridged gap of 
Rs. 1470 crores. He says that he hopes that 
good monsoon would not leave any 
inflationary impact on this unbridged gap 
without any concrete assurances as to in 
which other ways it would offset the 
inflationary effect. As a matter of fact, the 
Finance Minister has acted like a magician, a 
poor magician at that who has been cauight at 
the sleight of hands. The Finance Minister 
wanted to give the idea in Part (b) of his 
budget speech that it was all rcees. He gave a 
rosy picture in the first 55 minutes of  his 
speedh.      He 

took nearly half an hour for a total exemption 
of 42 crores of rupees out of which only 15 
crores of rupees related to things of final 
consumption. The others were exemptions 
towards inputs. Within two or three minutes, 
he mooted the proposals which would raise 
the excise duty by 282 ci-ores of rupees. 
Another 217 crores of rupees would be 
realised from tax on interest. It has been 
described by many as a sort of indirect tax, 
although it is categorised as a direct tax and 
its effect will be on various articles produced 
by industries which would accrue this 
interest. More than 450 crores of rupeeg of 
additional taxes were imposed. But again this 
is not the full picture as everybody knows. It 
is a deceptive budget which w^as not 
expected of a serious economist like Mr 
Venkataraman. A diversionary strategy was 
quite clear. The increase in the prices of 
diesel, petroleum goods and petrol were 
announced a day or two before this session 
began_ There has been a comment that this 
increase has nothing to do with the Budget. 
On the other hand... 

THE VICE-CHAIRMAN (SHRI R. R. 
MORARKA): It is now 6 o'clock.    Prof.       
Bhattacharjee,    you 
may continue your speech tomorrow. 
The House now stands adjourned till 11.00 
A.M  tomorrow. 

The House then adjourned at one 
minute past six of the clock till 
eleven of the clack on Wednesday, 
the 2nd July, 1980. 
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